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Discussion 

IIR. SPZAKER:On the ·qul!stion 
of privilege, I h ~ given my verdict. 

. (Interruptions) 

MR. SPEAKER: I have already 
given my ruling. I have. called 
Mr. Yadav. I have passed on to item 
10 of the List of Business-Discussion 
of the railway budget. 

(Interruptions) 

MR. SPEAKER: I have given my 
ruling that it is not a matter of 
privilege. 

(Interruptions) 

MR. SPEAKER: Otherwise, on the 
facts. you can have a discussion. On 
the facts you can have a discussion, 
but not on the questio'l d privilege. 
I cannot give a ruling on the question 
of interpretation Or legality. I do not 
think it is for me to do it. You can 
differ. But you can have a discussion 
on the facts. 

(Interruptions) 

SHRI SHYAMNANDAN MISHRA: 
As a protest, we would walk out of 
the House. 

(Interruptions) 

MR. SPEAKER: Everybody is 
'Speaking. How can it go on record? 
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<;I'm ;jifr iil'r ;f filwir ~ ~~ 
..IT 11ft fq; l ro'~ ~ 'iI11: ~ 'IT~ 
i'fr ~tr~ I ';;fll1i1i ~ rr  ;fTi i ~~
~ ... ~~ ~ ~. flli ~~~ qrn .reT 
~r '~T tr I ;JI'iI" :f!I10j' ~ ;f ~~ 
<tr ~ or li1: ~ i ~I ~ -iiI'O llii ;;,a;n; t, 
;oft;;yifOT 'fiT ~ ' ~~ ~ ~'It ~  
'i r .~ 1 ~ 'Ii  'Tm;r lief[ lift ~N rr 
iIiT i;:r T~  f;r.<.r ;;Yt.;'l 'iI ~  I 

~~ ilt.hm: ~ ~ om: it ~ 
~ r. ~ ~ ~ ;rt1r ~ \iTT ~ ~ fit; 
m"C{"l"lnl" f<;ro; ~ m.:: ~ iITt ~ 
fif;Irr ;;rrit I ~ iro m<mr ~ f.i; 
~ iI t~~ II  ~ ~ it ~~ 
~ ~ fit; mil" ~ <t1t ~ 'li<:i!t if,T 

~ ~it '!\T ~ ~ 'Ii<: ~ I 
Wflt; mII";;rr;rn t fit; ~ ~ fisI<'IT'f> 
~ fu!rr al 'I;fTll" if,T q'ffi' 'if\' 'fie ;;yriim I 
!lit 1I'oi't 'mit ~ ~ it 1fliiflt; ~ 
~. q)Wt t ~ h  1 r~ iITt ~ t ~ 
~ rllir~ ~ m I ~ ro  
i ~ r. ~ 'l ''I Tll ~~  I 

M.R. DEPUTY -SPEAl{ER: Do yOU 
want to take up the whole this of your 
party? 

>.Tt I~ ~ 'i  ",pnr : ~. <IT , (ft;:r 
~ it ~ (Of 'I '~ W ~  ~ tt 'R 

lIiUn ~ TI ri fifim ;;rrar ~  ~ ..mr 
IRr m t: ? fei ~ I ft;;n;:r;rr ~ 
~ flli IRr ~ ~  ififr<'fiff if <iti 
lfmI1f ~~  ~~1  l~ 
it~ l h'tiil ot'T~t I ~ t1t~ 
fiI;ln ;;n1f I 

ira ~ t flli ~ 1Ii¥f"'lf<ill ~ 
f\ITII' Q;IIi ntr ~ " iI'l'i iRI'In iTT~. ~ 
lIiT ~ ~ 1Ii'6t 1 ito tl'o ~ ito 
to ~ WI1r m'Ifi it ~ lilt m- ~ 
~it~ .. n ~'I1 tt ~ ~ 
om: it ri' alii ~ ~ ~ I 'A' 
~it .r.t~ i. tim ~ qnlw 

~~ . rtr~it t  lil'~ 1ft' 
WI1r ~it~it~ ~ ' 
~i s tt  ~~ mft ~ 
it ~ ~ it ;;it ~ ft;m 'IT ~ 

~I ~ . it 1l ~~  
Q;IIi ito tl'o ~ qro it; fftrq; ~ IIi11I' 
fiI;ln'l'r rlll't~~it~ ~ 
{r vft' m ~ iii) ~ alii ito ito .ntr 
~ ~  ;;it fit; ~ t I ~ ~ 
'SfT1i;n' ~ f.t; ~ 1Il"t ~ ro'fi it f\;rqr 
;;n1f I 

~itil'Til'T5Ai lIl't~~ 
~  ~ ;;it;it..mr ~ ~ IIi1iT mq' it 
;a;:r 'fir ~ lIiT ~ fifim t ? ~ 
it ~ <t1t!". ~ 'I')ir;U it ;;mfr t mr 
~ ' ~~ 5001io fucta 
if,T ~ f ~  q'R ~  ffi;r l ~1.t ..IT 'I')ir;U ~ 
<t1t ~i  ~ I m ~r.r ~ ~~ ~ f« 
~~  ~ fit;«t lfi't flrnT t """ IIi11I' 
lfi1i q'tt 'Ii<: W ~ I ~ .rr itU <m" t 
~ 30 1i 0 $ fiI<;rar ~ q'tt q: 
~iIi ~~~ I '~~ ~i 
~ it  30 ~.o it~l lIT ~ ~t  q'tt 
;;r.r ~ ot7Jf f1:r<:Rft f a"t ~ ~ 
~~ ~ IIiW I 7}W oi'Pr itU t 
~iI'I'l ' ~~~~~1Ii11I' 
~ ~ , q'tt q'q-iff ~ ~ mff 
1 iT~~ ~ 'tt  200,300, 40no 
$T ~~Ii  ~t it it 
20, 25 m<'I' ~ ~ .. r'li ~ t ~ 
it; iI'I1f 11"1: ~ iii) ~~ IR mr 
;;m:r I 

mq' it; qt l!iTlIit tr~ 4'lfR 'R 'tifISlT-
~ rt~ ~r  ~ 

t '1fT f1;r;tt qm ~ til' lIiT I!i1lf t. '1fT 
q-~ t ~ lilt ~ lilt \iIi1r 
"" 'iI11I' fir; fir;a'l'1 ~ "'" lilt ~ ~ 
~it iI'I'l ' t I ~ ' 1  itT '~  
.qm ~ Ai ~ m ~ "ftlijilf(1Il 
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[-ft ~ ~ ~I ~  

~~~~~ ~~ t 
t ~~ ~~~ 

'I t~  ~ ~~~~i T ~ 
lI"ItiR 19>i' ~ ;mif ~ ~ ~ mft 
... ~~.~ ~~ lII1~ 
"1';ffit ~ I 

m.m ~ ~ "*"'" ~  
.. t n u ~  ~ ifiT ~ ~ iT ~ 

~ ~~ I r...r~~ iT 'T 
f1«;r ~ ~ ~ ifiT & 'l;f'lit tim 
lII1 m ~ ~ ;;iT lII1 ~ i!'i'mfT 
~ I ~ ~ ij' ~ ifiT m<iT '1ft fiI:>m' ~ 
q;1J it ~ ~ ~ ~ :rnifiT '1ft ~ 
~ ifiT ",rr ~ ~ ~ ~ q;1J lII1 
~~'~ ~1 

MR. DEPUTY -SPEAKER: To 
speakers from the Congress Benches. 
I would like to say that I have 
received a request from their Chief 
Whip that since there are a large 
number of Members who want w 
speak, they may be given five minutes 
each. So, let them try to co-operate 
with their Chief Whip. I am merelY 
glvmg them this information. 
(Interruptions,) 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI lOIDAR NATH 
SINGH): Let it be seven minutes each. 

MR. DEPUTY -SPEAKER: Now. 
hon. ~e ers have agreed to seven 
minutes. I shall try to co-operate, at 
the end of seven minutes, I shall ring 
the bell, and let the hon. Member 
who is speaking also try to 
co-operate. 

SHRI K. RAMAKRISHNA REDDY 
(Nalgonda): After seven minutes. 
you may ring the bell and then give 
two minutes more. 

MR. DEPUTY -SPEAKER: The 
bon. Member rhould discipline 

Discus6ion 
hil1llielf. r do not want to come 
in the affairs of his party. Now, 
Shri C. D. Gautam. 

~w~~ ~ 

~ ~~ e ~~tl ~ 
~~t i ~~ ~ 
~ .......... .. 

MR. DEPUTY -SPEAKER: The 
hon. Member cannot make a second 
speech. There are rules to the effect 
that after he has completed his 
speech, he cannot make a second 
"peech. That is not permissi·ble under 
the rules. 

'" ~o ~o ~ (<rT"I'llm): 
~ ~  ijfT ~ ~ ~ fiI>1n' 
~~~ ~~ ... ~ ~I~ 
if ~ ~~1l'~~ ~I 
~~ ~~~i l1'ir
fl it~' ~~~~ 
-q' ~.  n ~ ifiT 'Il'm: ~ ~t ' ~ 1'f<'lNJ' 

"' i ' r~  ~ ~  
rr~ q)-{tflrorr ('Ill; ~ ;;rm ~ 

~ I rT~ ij' tftf-e'lIT ~ ~ ~ ~ 
~ ~t~lII1~i ~ 

~ ~ I lff; '~ 1'f<'INI'..fl ij';mrr 
~ ('Ill; ~ 'if!' ~~i t m ~ ifiT ~ 
~ ~ ~ ~ ij' ;mrr'fTC 
('Ill; ~ WoI'T'ft \11 fC:qI fft41' 19>i' 
~I ~it ~'l i' w.r t, ~ 
~ '1ft iI¥ ~ ~~I 
~~~~~~~I~ 
i iT'I t~~i '~T~ I ~~ 
~ ~~ ~i ' ~~~ 
~ 19>i' '1ft ~ ~T ~ I 

~ lfTiRtll' firii lift ~ ~ 
1 it~ ~ ~~~ ~ ~ 

• Ilmf tmf ifiT mr fiIilIT 'IT ~ 
~~ . 'lTfiIi ~i '~ 
(Ri ~ ;tit ~ ~ ;nr!fiT ~ 
~ ~ i rrl~~ ~ ij' 
~. ~ ~ (Ri ir~ IWi'W 
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~ tl ~e ~ w t 
~ ~ 1Iit iIT6' -n-~ ~ ~ 
ltiTri -n-pr'IT I~~~ ~ 
~ q'ffi' or(\' t fit; ~ If'{ ~ ~ 
&t 1 tt f.m;:r ~ ~ i fir; ~ 
~ r r~ rt ~~I '  
~ ~~e ~hliT~~ 
~I 

~~ ~ ~ If'{ ifI<'I'I'IlI'TC e-
'Iiitft croll' ~ ~ t<:r ~ t ~ 
~~ ~e ~ roII'~T~ 
~ t I ~ q l!iirft croll' ~ -em 
m qyo 1ft<:r ltiT ~~ t ~ t<:r ~ t I 
~ !!I'm qrn it ~ liT ~ ~ 
~ q;mr !fiT wft <mIT ~ CiliTm: ~ 

~ I ~~l~ mi q ~~it t<;cl 
~ l!iT ~ ~ \il'QU t qR y.r; 
~ croll' ' ~ ~ ~ ~ ~ 

e- ~ IT CAi '~ ~ _ 1 it 

~e it~w t~~~~~ 
~ <tiT ;;it ~ ~ ~ 'liT iffi<'IT ~ 
~ I ~it ~'ti ~gi~~ 
~Iit il'~~~ ~ ~~ ~ 
~ fir; ~ it; ~ liT ~ sr;r<; 1Ii1r ~ fir; 
l!iirft q ~ croll' ~ ~ ~ 
\iI'!lt1 it rn~ ~'  ~ 

'IT m it iffi<'IT!lT q1:fT 'IT fir; ~ 
~ 1111 ~ liT ~ 'I'(f t IfIil'fiI; 
~ If'{ ~ ~ ~ qR:: iI' 

~~~1 ~~~ 
~iIT6't I t~I ' ~~ 
1111 ~ '!'" W 1 ~ ~ it; lIi'tt 
~~~'I'tt ~. 
~thT ~1Ii'1I1ni~~ ql"liiIifldl 
~ ~ 1 iI't ariiRJ Wi ~ aR-
fiRf ltiT srft:r1imr t ~ IIIT ltft'Ifd' ~ 
IIIT ~ if ~ ~ t q q'!q' .m: 
~~~~tl oo l ~ 
it; ~ '1II1 ~ lIi~ ~ 111rr 
~ ~ 1111 q: 1ft' 00 ~ ron 
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ir tt~~~~~it  
it~1 ~1II1~e ~ 
'ftirr 111rr 1 • ;;rr ~ f.t;;(f il1l 
~e 'l ~~~. 1lt 
~ ~ ~ ~ If'{ ~ 'I1t fir; ~ 
I ' ~~~. il't ~ ~ 
~ 1 tt~~r ir ~'I' I I' 
fttitt t 1 tt Qt ~ e- qm 
~ fir; ~ ~ fiRft' vnr amft' 
1111 qt ~ I' tt ~ ~ ~ 
.m ~ ~ IIiU l:''!T fir; fir; 
~I ' ~w tw~. ~ 
1ft ri" @ 1 

i I 'I'I'IlI'T it ~~~~ 
t~~T~~t 1 liI'~ 
~ It<: t<;cl ~ ui q iii tIT ~ 1 
~~I ' ~~~~ii i l' 
t fir; qnrr mur 1i'aT croll' 1iip.IT ~ 

~ 1 ~ ir.f m ~ I iI1mlITZ e-
~ ;;it U!' \ifl(ft t ~ ~ ~ 
~ Ai il' ITt 1 ~ ~ ~ 
~ ~ mr ;;IT ~ l i ~ ~ iIlm t 
~ m u!' t 1 ~ u.=rT ii!1llf If'{ 
~ iAi 'l~~tl ~ 
1;)1' ~ em it d't o..ft ~ lIiT ~ 
~ 'IT fir; ~ ll'~ 1Ii1r ~ t'rlIi 
t IlIi'I'e lIi'I'~it rd't~ 
fR iAi!'l ~ \WU t mfir; ;;IT ~ 
~~ii i l't~it ~it ilN I 

'1~ ~~ 'I lliI' 

t 1 ~ ~ 145 ~ ~ t .m 
t 1Ii~ ~~~it~1 t 
ri ~ I ~ -mil' If'{ ltlIi ~ 
~ ;r.n;rr "F ~ tiP 
~~1 t' rit~ ~~~ 
~ fir; ~ qm ~~ ~r 
~~tl~ ~ 1Ii 
~~ rtI  it ~ 
~lIi ~1 
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SHRI RANABAHADUR SINGH 
(Sidhi): Sir, back during the days 
when the railway, had not yet been 
nationalised. and the subject must have 
been discussed in this very Hou_· 
I am certain that at that time ODe of 
the arguments that must have weigh-
ed heavily with the decision of the 
HOUle must have been that the rail-
ways are an essential service and they 
are very instrumental in uplifting our 
country's backwardness. In this con-
text, it is surprising to see that at the 
present budget, the sole consideration 
in the expansion of the railway ser-
vices has been financial. If the rail-
ways are a utility service with a res-. 
ponsibility for social uplift, why 
finance becomes an obstacle in this 
service is hard to understand. I feel 
that the time has come, when we are 
talking about the development of the 
backward regions of our country. 
when' the railways should not shirk 
this responsibility of being instru-
mental in bringing about the develop-
ment in the backward regions. 

As for the finances, I feel that when 
our country and our Government sets 
apart a very substantial chunk of the 
revenues for uplifting the people, what 
is there to stop the Government from 
providing sufficient funds to the rail-
ways also so that they could carry out 
an expansion of their service In areas 
which are backward. It has been a 
very sad experience for us who be-
long to the backward regions, like the 
north-eastem part of Madhya Pradesh. 
that when we go to the Ministry of 
Industrial Development and request 
them that we need some industries in 
our regiOns, WI' are given a flat rely 
that the infra-structure for the settinl! 
up of Industries does not exist. When 
in tum we approach the railways, 
thev do complv and heed our request; 
they set ul) a iraffic survey, but even-
tuBllv. and invariably, the traffic sur-
vey produces a Very sorrv report and 
~ s that· the feasibility is not 'usti-
fled. I do not know where this magic 
circle cen be broken. I wish that at 
this IlOtnt, the railways, conliderlng 

Discuseion 
their major contribution that is pos-
sible in the uplift of our backward 
regions, would consider requesting the 
Central Government for some aid for 
such areas which are backward and 
through that aid, to set up the 'Unes 
without first taking into consideration 
the economic feasibility. 

In this respect I would make a sub-
mission or a suggestion, that there 
must be a sort of Commission which 
could be manned by the technical staff 
of the railways and some of the people 
rrom the Planning Commission which 
could COVer the whole country, as the 
Ministry of Industrial Development 
has done, in pinpointing those areas 
where such Central Government aid 
to the railways for expansion could be 
utilised and to set up a priority for 
such a job. 

I am surprised to see that in the 
present budget the allotment that hag 
been made for the trl'!ffic survey of the 
newly proposed line, Satna-Rewa line, 
had been substantially reduced. It is 
hard to understand why this has been 
done when the report itself is not yet 
come. In the same context, I should 
say that Instead of Satna-Rewa line. a 
more feasible line would have been 
Harpalpur-Chattarpur_ Panna- Satna-
Rewa-Hanumana-Mlrzapur line. If this 
is dane a lateral area of more than 150 
miles and the substantial amounts of 
limestone deposits could be served. At 
the same time those regions which had 
been identified by the Industrial Deve-
lopment Ministry could be given the 
infra-structure which they so badly 
need. I would draw the attention of 
the Ministry to the delay that is tak-
Ing place in providing regular goods 
and passenger traffic on the new 
Katni-Morwa ine. In the same Une. 
there are two places. one called Mad-
was and the other Joba. There is a 
rontroversy as to which of these 
should be made into A elMS station. 
T had written to. thl' Mlnlsh'V in thia 
rnntext and I still await their reply. 
Madwas has all the buildings neces-
sary for a big station, but I am afratd 
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that Joba has been selected. Madwas 
is close to Sidhl, the district HQ of 
the district, through which the line 
passes; at the same time Joba offers 
the closest reach for a big town, Maj-
hauli. I wish the Railways undertook 
a study of this matter in an objective 
manner and reached a decision soon. 
If possible, both Joba and Madwas 
cculd be made into A class station 
which could service this area. 

Satna overbridge has been under 
construction for more than six years; 
it is still to be completed. I would 
draw the attention of the Railway 
Minister to the fact that this happens 
to be very important overbridge; the 
sooner it is completed, the greater 
help it would be to the traffic. 

Finally the national highway No. 7 
crosses the Central Railways at a place 
called Maihar; it is a major arterial 
road connecting Allahabad and Ja-
balpur and the down south. If one 
were to see that place, a long lir.e of 
trucks almost a mile long is invariab-
ly waiting because the level crossing 
is closed. I request the Ministry to 
consider the provision of an over-
bridge at that point so that traffic 
congestion could ease. 

SHRI DHARNIDHAR DAS (Mangal-
dai): The Railway Budget may be 
viewed from the standpoint of differ-
ent classes. But viewed from the point 
of the masses, the Budget does not 
virtually touch the common man in 
regard to the fares and freights of 
most essential comm<ldities. Or. the 
whole, the Railway Budget is an 
exercise in arithmetic balancing the 
receipts with the expenditures. (In-
te7TUptions) Of course there are some 
~o end le features mentioned by 
the Railway Minister in his speech, 
such as labour participation in man-
agement. involvement of M.Ps and 
MLAs In 90lvlnl( regional problems and 
such other things. 

But what I want to emphasile more, 
from the point of view at our party's 
socialilt commitment to the people, is 
that the railway system run by the 
State is a nationalised enterprise. It 
is the biuest public sector undertaking 

and as such it should be able to serve 
as a model of socialism. The railways 
should have definite policies regarding 
wages, development, employment and 
business connected with the railways 
conforming to the socialist policies 
adopted by the Government. The 
Railway Minister has mentioned in 
the budget speech that the railways 
are tQ play a positive role in our coun-
try's economic development. But our 
economy has been planned with a cer-
tain objective, namely, socialism. The 
nationalised enterprises, particularly 
railways being the biggest public 
undertaking, should be the instrument 
of this socialist transformation. But I 
am sorry to say that it is very diffi-
cult to understand the difrerence bet-
ween the nationalised enterprises and 
the private enterprises. This nationa-
lised enterprise is also guided by the 
same capitalist principles in regard to 
wages, development, etc. But the only 
hope is that this budget has been pre-
sented by a new Railway Minister who 
is known for his socialist views and 
concern for the people. Therefore I 
expect that the Railway Minister will 
reshape the whole railway system as 
an instrument of socialist transforma-
tion. 

But I am afraid that with the exist-
ing Railwav Board, the Railway Minis-
ter cannot' function effectivelv to ful-
fil that role of this nationalised under-
taking. The R-i1way Board is a highly 
bureaucratic set-up composed of per-
sons who are averse to socialism and 
apathetic to the masses, even to the 
working class serving in the railways. 
I called this Board a white elephant 
and stiff-necked bureaucracy in my 
speech on the railway budget year 
before last. Let me substantiate this 
charge. 

The budget provides about Rs. 1.70 
crores for the pay of officers and 
establishment of the Railway Board 
Out of 1600 and odd employees In the 
Board, 22 officials including the Chair-
man, Members and Directors of the 
Board. constituting 1.3 per cent of the 
total number of employees, eat up 
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more than Rs. 34,000 annually each. 
At tbe same time 25 per cent of the 
workers at the bottom are getting only 
Rs. 998 each annually. So, the cream 
at nationalisation goes to the top-most 
few, 1',1e privileged few, leaving the 
sour taste of nationalisatiOn to the 
ma8l<t!s of the people, 22 crores of 
whom are below the poverty .level. 
The low-paid workers in the rail-
ways haVe to tighten their belts. So, 
I want to suggest that this Railway 
Board has no utility; it does not have 
the character as its swaggering man-
ner and talk indicate, to transform 
the railway system as nationalisati,;m 
and socialism want it to be consistent 
with socialist principle of nationall-
sation. The present pay structure 
should be radically changed so that 
the workers can be given the need-
based minimum. 

SHRI D. N. TIWARY: (Gopalganj): 
What other organisation would he 
suggest in place of the Railway 
Board? 

SHRI DHARNIDHAR DAS: The 
Railway Ministry can directly run 
tr1e railways through the General 
Managers of the di1Ierent railways. It 
should be experimented. I am saying 
this because the Railway Board does 
not implement eVen the decisions ot 
the Minister. 

The Railway Board is responsible 
for re ti~ a regional disparity and 
imbalance. The railways have to 
provide the necessary infra-structural 
complex for the balanced develop-
ment of our economy so as to estab-
lish a uniform SOCialist economy. 
Here I should say that there are States 
in India which are completely outside 
the railway map, like Meghalaya from 
which our Deputy-Speaker' comes, 
Arunachal Pradesh and Manipur. At 
the same time, there is greater con-
centration:pf development of railways 
in some advanced areas, widening 
regional disparity in economic deve-
lopm.t. ,Since the government 
pol'lcy is to remove economic im-
balancE'S and regional disparities, 

there should be prOV1Slon of more 
railway lines in this backward region 
with Assam as the base for develop-
ing a Railway net work in the region. 

Here I would say that the Railway 
Board and the bureaucrats in general 
are responsible for many of tIte agi-
tations, being mentioned in the speech 
of Rly. Minister. They are indifferent 
to the demands of the people and so 
the pe::lple are virtually forced to 
resort to agitation, even for a simple 
legitimate demand. Because of the 
transpert bottleneck in Assam and 
the frontier area, people are languish-
ing in extreme backwardness amidst 
a bundant natural resources, industrial 
and general economic development 
being greatly held up by the bottle-
neck. The Assam Government ap-
proached the Central Government 
and even the Prime Minister with 
proposals for removing this bottle-
neck but such proposals are turned 
down. 

For a long time Assam has been 
demanding the conversion of the line 
from Bongaigam to Tinsukia via 
Gnuhati from metre-gauge into broad-
gauge. Yet, this persistent demand 
has been ignored. I am happy to 
note from the speech of the Railway 
Minister that the portion from 
Bongaigam to Gauhati will be con-
verted into broadgauge. I want the 
Railway Minister to see that it 
materialises and it is taken up ver:y 
soon so that within a year or so con-
version Can be effected. 

Another very urgent matter which 
;s hanging fire for the last three years 
is the demand for setting up the 
Divisional Headquarters at Rangia. 
The decision is that the Divisional 
Headquarters should -be located at 
Rangia was announced by Shri 
Gulzari Lal Nanda when he was 
Railway Minister. He wanted to 
inaugurate it on 2nd October 1971 
and thereafter, we pressed the demand 
with the next Railway Minister, Mr. 
Hanumanthaiaya and our present 
Deputy Minister was also there all 
along. A committee was set up to 
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select the site and the site has been 
selected. Now, I have received a 
letter from Chief Minister of Assam 
,aying that the land has been handed 
over to the railway authorities at the 
site which has been selected by a 
joint committee set up by the Rail-
ways and the Assam Government. 
Then why this inordinate delay? 
There is an indication that it is facing 
opposition from the officers and that 
the Railway Board does not like the 
officers to come here from a place 
like Gauhati. They are a pTivileged 
class enamoured of city life and they 
do not want to serve the backward 
areas. We are talking so much about 
developing -backward areas but here 
is an instance how these railway 
officers and the Railway Board are 
standing in the way of implementation 
of the decision given by the Railway 
Minister, to meet the requirement of 
the backward areas. 

M.R. DEPUTY-SPEAKER: The MIn-
ister mUSt look Into this. 

SHRI DHARINDHAR DAS: So, I 
will request the Minister to imme-
diately take steps for starting con-
st.ruction work of the Divisional Head-
quarters at Rangia. 

Then with regard to employment. 
There has been regional disparity in 
the matter of employment also. 
Three-fourths of the total route mile-
age of NEF Railway line falls in the 
State of Assam but only 15 per cent 
of the staff are the local people. 

MR. DEPUTY-SPEAKER: The MIn-
ister will take note of It. 

SHRI DHARINDHAR DAS: There 
was an assurance given by the former 
Railway Minister at Gauhati that at 
least 80 per cent of the railway jobs 
would go to the local people. So, faJ' 
nothing has been done to that eftect. 
I would ask the Minister to kindly 
look into it and see that our railways 
serVe as an instrument of uniform 
development of the whole country in 
keeping with the declared socialist 
policy laying greater emphasis on 
backward areas. 

SHRI S. A. SHAMIM (Srinagar): 
am for the first time participating 

in the railway Budget ... 

MR. DEI'UTY-SPEAKER: Now, 
there are two names from your Group 
of Unattached Members. There is 
one member who seldom spoke, Shri 
Shiv Kumar Shastri, who comes be-
fore you. 

SHRI S. A. SHAMIM: I am speak-
ing for the first time in the Railway 
Budget. 

MR. DEPUTY-SPEAKER: I am .10t 
concerned witH the railway budget. 
You have spoken many a time. His 
name comes first and if you want me 
to break the queue and call un-
attached members, I will then call 
Shri Shiv Kumar Shastri. 

SHRI S. A. SHAMIM: Sir, quite 
often members are accommodated if 
they have any urgent business to 
attend to. I am making the same 
request, nothing extra-ordinary. 

MR. DEPUTY-SPEAKEoR: Just sit 
down, please. If you were the only 
speaker nominated by your Party, 
that is a different matter. 

SHRI S. A. SHAMIM: I have no 
Party. That is the tragedy. 

MR. DEPUTY-SPEAKER: It is a 
tradegy for me also -because when 
there are So many unattached Mem-
bers, r have to pick and choose and 
when there are some Unattached 
Members who have seldom spoken ... 

SHRI S. A. SHAMIM: We are going 
to share-five minutes for him and 
five minutes for me. 

MR. DEPUTY-SPEAKER: Yes, 
'give you five minutes. 

SHRI S. A. SHAMIM: Four minutes 
are enough fOr me. We should be 
very grateful even for small mercies 
and I am grateful to the Government 
of India that it has taken 26 years 
only to complete 67 miles of the raU-
way t-ack from Pathankot to Jammu ... 
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AN HON. MEMBER: That is a hilly 
area. 

SHRI S. A. SHAMIM: But, accord-
ing to this time-table, I am afraid, 
the first train will reach Srinagar 
after about 100 years and I am sure 
many of us in this country will not 
be there to have a ride in it but only 
our grand-children will be able to 
have a ride. Meantime, we have 
been given a toy train which was 
given by the Japanese to the Asia 
1972 Fair. The Government did 
nothing extra-ordinary in laying the 
railway line from Pathankot to 
Jammu because we already had it in 
1947 and you have only retained it 
because due to Partition we had lost 
that track. Therefore, if you really 
wanted to do something for Kashmir, 
then take the railway track to Sri-
nagar. People of Kashmir have heen 
promised this line a number of times. 
The hon. Deputy Minister for Rail-
ways who comes from Kashmir where 
there is no railway line is in charge 
of railways. He should now take 
interest and see that the railway track 
is extended to Srinagar soon. 

Now, I come to corruption. Cor-
ruption is very rampant in OUr body 
politic and as one Congress Member 
said it is there from top to bottom. 
If you want to see the classic exam-
ple, then here is our railways. Here 
you can get .any number of berths. 
But if you go through proper chan-
nels, you will never get it but if you 
J!:O through the wrong channel and 
pay Rs. 5, you can get any number 
of berths. 

The second important point that r 
would like to ·bring to your kind 
notice is the callous attitude of the 
railway authorities which was high-
litlhted by the death of an Urdu poet 
by name Thakur!. You must have 
read it in the newspapers that this 
poor poet" was recently travelling 
from Dhanbad. He was travelling 
in thll th!,rd class. While on journey, 
he had a heart aUack at three stations 
from Dhanbad to Banaras. The diS-

Discussion 
tressed passengers contacted the Rail-
way Guard and the Station Master of 
the wayside stations for immediate 
medical help and to save this patient, 
but nobody, no railway official took 
the trouble of calling medical help' to 
save this poet. Why? Because he 
was a third-class patient. If he were 
travelling in the First Class, natural-
ly, the presumption would have been 
that he must be a big boss and he 
would have been attended to by half 
a dozen doctors. Had some attention 
been paid, he would have been saved 
and this murder really lies at the 
hand of the Railway officials and it 
I may say so, on the Railway Minis-
ter, 

Now, to stop corruption on the 
railways, I would not talk very high, 
that this should be done and that 
~hould be done. The common man 
knows that every time yOU go and 
ask for a third class sleeper ten deys 
before, yOU are told that there is no 
~ n y. Then, how is it that after 

paying Rs. 5 or Rs. 10,. any number 
of berths become available? There-
fore, within the short time at my 
disposal, I am making three remarks. 

Firstly, to eradicate corruption from 
the railways, we must sfart from the 
Third Class becaUSe the First Class 
~ d the Air-conditioned class passen-
gers can afford and stand corruption 
quite for some time, but the Third 
Class passengers cannot stand any 
longer. 

Secondly, the Railway line should 
be extended to Srinagar. In the 
absence of a railway line to Srinagar, 
people in Kashmir in general and the 
masses in particular wm be constrain-
ed to believe that probably the emo-
tional integration the Government of 
T.,dia and the central leaders are so 
much talking of is nothing but a 
slogan and we must get this railwax, 
not according to the time already 
taken to take the railw8y to Jammu 
but at a much speedier manner than 
that. 
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Thirdly, an inquiry should be held 
into this the death of Poet Thakuri 
who has died because of the sheer 
negligence ot the railway authorities. 

SHRI K. RAMAKRISHNA REDDY 
(Nalgonda): I rise to support the 
Railway Budget. I whole-heartedly 
congratulate our new Railway Minis-
ter, Shri L. N. Mishra for getting 
oome new lines, particularly, in the 
backward areas where till nQW no 
lines are existing. 

The RailWay Minister has laid down 
certain norms for laying new railway 
lines. Accordingly, the Railway 
Board has asked the Government of 
Andhra Pradesh to allot land free of 
cost and not to issue bus permits in 
the area through which the railway 
line Nadikude to Bibinagar will pass. 
As yOU are aware, in our region, there 
is no popular government at this 
juncture and in spite of it, Mr. Sarin, 
Adviser to the Governor, has taken 
up this Nadikude to Bibinagal' new 
railway line and conversion of 
Macherb to Guntur very seriously as 
it is aimed to develop that backward 
area extending to Nagarjunasagar 
area where crores of rupees worth of 
crops are being grown and the line 
touches the backward district of 
Nalgonda. 

Under his advice the Governor was 
kind. enough to accept the conditions 
which have lbeen laid down by the 
Railway Board. I heartily thank the 
Governor as well as the Adviser for 
conaidering thia ilsue very seriously. 
Conaidering the importance of this 
line the Railway Board has aJ.o taken 

"cognisance of its importance and the 
Railway MiDister in his Railway Bud-
get speech has mentioned that this 
line is aJ.o under the" 'actlve consi-
deration' of the Government. He said 
he will come before the House again 
under the supplementary grants for 
gettir~g the funds necesary. 

I- think it js not out of place to 
menticm thia point that when there 
WU th8 NiDms Hallway before the 
merler with the rmuan Rallwa)'s 

Ducussiol'P 
there was ,a surplus of Rs. 6 crores 
at their disposal. At that time an 
assurance was given that froin this 
lImount of Rs. 6 crores new railway 
nnes will be opened in the area of 
erstwhile Hyderabad State. I am 
pained to see Sir" that since the date 
of our independence, for the past 25 
years, not a single line, not even one 
mile, has been constructed in "the 
whole of Andhra Pradesh. 

I know the han. Minister has taken 
Lip the portfolio of Railways only 
,"cry recently. At least he could give 
top priority to this line. Also he 
should tr:ke steps to include it in the 
:,upplementary grants which he pro-
i~ed to bring before the House. 

The Government of Andhra Pra-
desh, in their ""Budget provided Rs. 50 
lakhs for acquisition of land and 50 
per cent of cost for the construction 
:Jf railway-cum-road bridge at Vada-
palli. As Government of Andhra 
Pradesh has allotted funds for the 
abOve purpose there should be no 
dilficulty for the land and the Rail-
way Board shoula start this work as 
early as possible. 

There are some more lines which 
are important in Andhra Pradesh. 
One line is Ramagundam to Nizama-
bad. Ramagundam is an industrial 
area. There is a thermal station. 
N;zamabad is district headquarters. 
III between there is Karim Nagar 
district headquarters. For passengers 
coming from Bombay, if this line is 
constructed, it will minimise the 
travelling time. It will shorten the 
length of the distance to be travelled. 
Survey has to be ordered immediately. 

"Badrachalam to Kovur is also an 
important line. There is the famous 
temple of Sri Ramachandra and 
thousands of pilgrims are coming 
there. By connecting Badrachalam 
to Kovur you wlll be connecting the 
east belt of AncShra Pradesh i.e. Viza, 
area. It is learnt that survey has 
been done. Neceslarily further ltepl 

i have to be immediately taken up on 
• h8lld. 
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Regarding janata express, at present 
janata express runs in various parts 
of our country. They charge high 
rates of express fares for third class 
passengers fOr this train. It goes 
very slowly just like a passenger 
train and not an express train. 
Increased fare is not at all jusrrlled. 
Instead of this, Jayanti Janata Ex-
press trains should be introduced in 
the various parts of the country. 
This is my submission. 

About reservation of seats, if the 
berth is not available for particular 
train on particular date the reserva-
tion clerk should be permitted to 
allot seat in some other train on the 
same day,-that is, for the same train 
or any other train. If a passenger in 
waiting list is not provided it should 
be exchanged fOr reservation on a 
subsequent day. There should be no 
time-limit for reservation. 

Now, I take up goods traffic. The 
system 01 granting priority requires 
to be thoroughly overhauled. There 
are five categories of priorities-(a) 
Defence; (b) Central Government; 
(c) State Govt. and important indus-
tries; (d) Export and small industries; 
and (e) Others. Suppose there are 
two neighbouring stations, X and Y. 
X has 'A' priority traffic and whereas 
Y has lowest priority 'E' traffic. Y 
stations has inward . traffic and X has 
got no inward traffic. If wagons at 
Y station are allowed, the movement 
of lower type' priority 'E' will get 
chance, then the higher priority 'A' 
traffic X suffers. As such, the detail-
ed examination be taken and it should 
be overhauled. The system should be 
looked into in such a way that even 
the small manufacturers can get 
equal priority with bigger ones. 

The pr.Qblem of shortage of wagons 
should l:1e tackled squareiy. Wagon 
orders are being curtailed merely 
because· on the presumption that the 
Convention Committee or the P.A.C. 
or the Auditor General mal object 
thinking there are too many wagons 
available. In fact, there is a deficlt 

DilcwBion 
and inadequacy. Wagons are detain-
ed for want of locomotives and there-
fore their production .must be adhered 
to the programme. 

Every third-class passenger, who 
travels from 9. p.m. to 6 a.m. should 
automatically be prOVided with 
berths. All Express passenger lrains 
should be diesalised. Metropolitan 
city trains be electrified. Catering 
arrangements should be modified. 
They are not upto mark now. Their 
standard should be raised. 

At present. Rajdhani Expresses are 
running from Delhi to Calcutta and 
Bombay. Similar trains be introduc-
ed to each headquarters of the States. 
There is no Rajdhani E r~s.s  from 
Delhi to. Hyderabad. I am not ex-
pecting that the Rajdhani Express 
will be introduced to Hydera·bad in 
the next few months. Dakshan Ex-
press is the only train wl1tl:n -goes to 
Hyderabad and back.· For Madras 
there are G. T. Express, Janata and 
upto Gudur Jayanti Janatu Express. 
At present half train is loaded by 
Hyderabad passengers and the other 
half is loaded by Madras siile passen-
gers. Therefore, an independent train 
should be introduced on this sectio'l 
like the Dal<shin Express. 

As regards the Convention Com-
mittee, I would say that they should 
do their work very firmly and they 
should also help in running the admin-
istration of the ,Railway Board or the 
Railway Ministry. They should also 
fix norms for giving new lines in the 
forward or backward areas. For the 
backward areas, they should not con-
sider the question of the line being 
remunerative only, but they should 
think of the development of the areBS 
and sanction railway lines. They 
should also think of exempting the 
capital invested on these lines from 
intere~ payment. 

In conclusion, I would submit that 
the Narikuda-Bibinapr line which Is 
under the active consideration and 
examination of the Rallway Board 
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trains get derailed' in should be expedited. The hon. Min-
ister of Railways is 1.ot here, but I 
hope that the hon. Deputy Minister 
who is here will take the necessary 
steps to see that that line is given 
top priority and I hope that this line 
will ·be included in the supplemen-
tary budget. 

SHRI THA KIRUTTINAN (Siva-
ganga): I shall make the best of this 
opportunity to record my opinion on 
behalf of my party the DMK on the 
Railway Budget presented by the 
third Railway Minister of the Fifth 
Lok Sabha. 

The budget is featureless, a sheer 
arithmetical feat and II bundle of 
paradoxes, devoid of intricacies of 
any accepted canons of public or rail-
way finance and dispensing with jus-
tice to the travelling public or mer-
chandise or satisfying the expecta-
tions of its employees or fulfilling the 
aspirations of the regions with new 
developmental activities. 

The Government of India are boast-
ing that the Indian Railways are the 
nation's largest undertaking with an 
investment of Rs. 43,335 million and 
a staff strength of 1.39 million in 
1971-72. They have a fleet of about 
11,150 locomotives, 35,000 coach vehi-
cles and 3,82,000 goods wagons. About 
10,900 trains run daily to serve nearly 
7,090 stations, and more than 6.9 
million passengers, that is, more than 
1 per cent of the entire Indian P9PU-
lation travels .by rail every day. 
About 5,40,000 tonnes of goods are 
booked every day for carriage, and 
more than 33,000 wagons are allowed 
every day. The FOSS earnings 
amounted to !\S. 30.1 million per day 
in 1971-72. Accordilli to our present 
Railway Minister, the railways are the 
transport life-line of our country. 
But due Importance is not 'given to 
the problems of the railways by the 
Government of India. 

I should uy that among the other 
portfolios, railway portfolio is consi-
dered to be the punishment area. It 
II Very unfortunate that the Railway 
MlniBtera get derailed more often 

than the 
country. 

this 

SHRI SEZHIYAN (Kumbakonam): 
But not the Deputy Minister. 

SHRI THA KIIID'i"l'INAN : Every 
railway budget is presented by a new 
Minister, but no Minister fails to 
increaSe fares and freights, whereas 
the existing problems of railway 
administration and railway staff are 
left untouched. The preparation of 
the budget is only an arithmetical 
calculation which will not in any way 
help to solve the problems. There 
must be a scientific approach. I could 
find, however, no difference !J2tween 
a schOOl-boy and a Minister in pre-
paring this budget. 

IS.OO hrs. 

No doubt the railways are our 
national property. They are a valu-
able heritage of our country and an 
integral part of our economic and 
social life. Any damage to this pro-
perty will ultimately harm the 
national economy. Damage includes 
not only destruction caused by agita-
tions but there are other types of 
damage, invisible damage, 'being done 
by the administra1;ion to this .lotegral 
part of our national economy and its 
employees in some other form, which 
will also cause destruction to our 
gross national economic growth. J 
hope this august HOUSe will agree 
with me that so far no action has 
been taken by this Ministry to stop 
the invisible damages caused by the 
administration. 

I am at a loss to understand, spe-
cially with an imaginative Railway 
Minister at the helm of al!airs, the 
absence of any reference to any long-
term transport policy, particularly 
with regard to rail-road co-ordina-
tion. Such a perspective is essential 
if railway development is to become 
and integrated scheme of economic 
groWth ot the nation. 

No mention has ,been made about 
toning up the administration. The 



W·y. Budget, 1973-74 MARCH 7, 1973 General 
Discusb;on 

I Shri Tha Kiruttinan] 

railway administration is now ineffec-
tive. The Railway Board at the top 
having no idea of the depth, breadth 
"nd urgency of the problelllB in differ-
ent zones, fails to attend to and rec-
tify them forthwith. For . example, 
wagon shortage was an acute and 
urgent problem in the Satrthern Rail-
way. But the Board did not concede 
it as it was conceded by the zonal 
officers. But the latter cannot act on 
their own Without getting orders 
from the Board. The same is the 
case with employees' problems. 

So it has been stressed time and 
again by many members and by me 
on the fioor of the HOUse that we 
should dispense with the Railway 
Board, an outmoded, outlived, bureau-
cratic set-up, paving the way for the 
establishment of need-oriented auto-
nomous zonal corporations to resolve 
the problems as the working condi-
tions in various zones are more prone 
to local and geogrli,phic conditions 
and problems are not identical all 
over the different zones. Hence deci-
sions taken at the Board's level do 
nC!t have any material impact on 
different zones, with the result that 
the grievances, instead of being 
solved, are only allowed to be nursed, 
to explode in dynamic proportions 
causing discontentment and impairing 
dedication to work. To harness 
labour fOr output, the motto should 
be a contented labour which can be 
achieved only by creating autonomous 
zonal corporations. 

What about new lines, conversions 
and electrification in different zones? 
So far as Tamil Nadu is concerned, 
Rail Bhavan is treating us as second-
and third-rate citizens. I would like 
to tell the Minister to kindly diacon-
tinue this type of attitude towards 
Tamil Nadu before the people of 
Tamil Fi adu revolt against this step-
motherly treatment. 

THE E ~ MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): This is 
not cor reet. 

SHRI THA KIRUTTINAN: 
not agree. 

do 

I would like to pOint out that deve-
lopmental activities on the Southern 
Railway, barring the Tirunelveli-
Kanyakumari-Trivandrum project 
which is' proceeding at the proverbial 
snail's pace, are nil. The popular 
demand for the c:onversion of the 
Karur-Dindigal-Tuticorin to BG and 
construction of a new line Arantangi-
Tondi-M'annamadurai-Dindigal Karai-
kudi via Tirupattur focussed by in my 
speech on the railway budget in 1969-
70 is yet 10 be implemented. As the 
Salem Steel plant is taking 'shape, 
t,he railways also should plan and 
execute with foresight on a top pri-
ority basis the development of yards, 
<trengthening of lines etc. What about 
I.he electrification of the Madras-
Ilijaywada and Madras-Arkonam 
line? What about conversion works 

between Madras-Dindj,gul-Pattukattai_ 
Canjore_Chinnasalcm-Chingleput? 

A rapid transit system was thought 
of fol' four premier cities, Calcutta, 
Bombay, Madras and Delhi to meet 
the transport problems of the present 
day and the decades to come. It was 
taken up for execution only in Cal-
cutta. The fate of the Madras City 
project is still under consideration, 
ever; though the necessitv for the n.-
pid transit system has been stressed 
with all details by the Tamil Nadu 
Government for early execution. 

With regard to the wagons, the un-
imaginative decision of the nUway 
administration in having tapered the 
production of wagons in the railway 
workshops has resulted in the paucity 
of supply of wagons commensurate 
with the incrE.3Se in demand. To bridge 
the gap between demand and supply 
of wagons, it is needless to streu that 
the railway industry should look 
ahead with fOre'light in right earnest 
and embark on the expaD8lon of the 
'!xisting wagon building UDits by uti-
lising the ITI trained artiaans for 
productive purpo-. and thua fetch 
good retw1l8 ftr" the inv..tJnent ... 
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.--
on their trainillf and, alllo for the in-
dU3try. Instead, ironically, the 
Textile Machinery Corporation has 
betln entrusted with the task of 
building CRT wagona. 

The incidence of thefts and pilfera-
ges of booked consignments increaL'les 
day 'by day. Thefts in major yards, 
goods sheds, workshops and other de-
pots are on the increase, and the rail-
waY,3 are paying heavy claims. I do 
not understand how the railway ad-
ministration which is having a large 
contingent of protection force and 
police force could not put an end to, 
or at least minimise the thefts. 

The value of compensation claims 
paid has shown a marked increase in 
the north-eastem north-east tron-
tier; sou,th-eastern and eastern rail-
ways which. among themselves, 
accounted for as much as Rs. 3.95 
crores and Rs. 3.36 crores during 
1971-72 and 1970-71 respectively. 

16.08 hrs. 

[SHRI SEZHlYAN m the Chair] 

In all the Indian railways, the 
compensation paid in 1969-70 was 
Rs. 4.95 crores; in 1970-71. Rs. D,43 
crores in 1971-72, Rs. 5.85 crores. 
My impressltm ill that the place. and 
sections which are notorious for such 
nefarious activities and where the 
incidence of thefts and pilferage3 is 
endemic are well known to the rail-
ways. I fina no reason why the rail-
ways cannot take effective measures 
to eradicate this evil from theae 
weilknown places and aection. 

I understand that at present there 
is ample access for outsiders to enter 
into the workshopS yards and goods-
sheds. In thb connection I lugJleSt 
the following: firstly, the entry of 
unauthorised persons in the above 
said. places IIhc>uld be totally prohibit-
ed. To eilsure this, pboto-identiy breut 
badge>, similar to the ones issued to 
the IntElgrai Coach Factory em-
ployees Ihould be ilsued to 
tbe bona fide employe81 of these pIa-

3I'tl L8-10; 

ces,. Secondly, the Ministry of Rail-
ways explore the posSibility ot pro-
vidillf electronic alrams in godowDS 
lind store-houses at important junc-
tion stations al a preventive measure. 
Thirdly, they may also study the 
measures t .. : .. en and the scientlrt:: 
devices adopted by other iJreian rail-
ways to detect thefts and piiferages 
and to apprehend the culprits with a 
view to their adoption on the raU-
WIQ'B. 

I would n:so like to remind You 
that behind thefts and pilferages, 
!lOme other ,ang is alBo workin, in 
the "compensation" business with the 
collusion of high officers in the raU-
ways. Compensation are being 
paid fully on bogus claims for bolus 
consignments. SOme closed boxes full 
of scraps or mud are booked, sayin, 
tha,t they are engineerin, goods or 
spare parts or any other valuable 
material. In . the name ot thefts and 
pllferages, tull compensation is being 
paid to t.'-i! bogus conll.gnmtntl. 

So tar as the employees' problems 
are concerned, nothing has been 
thou,ht of bv the administration. A. 
the Board is not in a position to 
understand the urgency of the 
problem, tte Jil-India Federations an! 
also not in :I position to understan,l 
the breadth and depth of a particular 
problem of a particular zone or of a 
particular dlvWon. A. the admini.tra-
tion Is inetrectlve, tile approaches of 
the federations are alIo defective. I 
therefore plead that a r.ethinking over 
this matter is ur,eutly needecL 

Not even Il sinlle problem has been 
sol ~ bt the administrators. Da!lJ 
eilht houn duty and forty houra 
duty per week 81 accepted by ILO 
have not been Im.,lemented by the 
Rall"". Still there are emp-
IbYeeB whr work tor 12 hours, 1 .. 
hour. and even tor all the 24 houn. 

The casual labour problema are 
t~ere. . Thei are being MIlt IRlt even 
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have not been filled up so far. 
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after 8 or 10 years or even 15 years 
of service. Daily wage of the railway 
labourer is far below the wage of a 
CLR who is working outside or in the 
State Electricity Board. Their de-
mand of minimum 7 per day has not 
been accepted by the Railway Ad-
ministration. 

While the D.A has been increased 
to the State Government, Bank and 
other employees, the Railway emplo-
yees are not thought of. 

Need ba'3ed minimum W&ge has 
become the dream of the Railway 
employees. 

Recommendations of several com-
mittees, like Railway Convention 
Committee awards of the tribunals 
like Miabhoy have not been imple-
mented in letter and spirit. 

Demands of the running staff are 
not even considered by this adminis-
tration even after their succc,sful 
strike re en~I . 

Delnands of other categories like 
station masters, Assistant Station 
Masters, Guards, commercial clerkli, 
gangmen pointsmen and other class 
IV employees have not been heard 
by the administration. 

. Problems of Loco-running staff 
are there. During the recent agitation 
in September 1972, DIR cases were 
registered. Orders of break in service 
were issued. Now they have with-
drawn their agitation on the assuran-
ces given by the then Minister. But 
the DIR cases are yet to be with-
drawn and the break in service is to 
be condoned fully. I would like to 
bring this to the notice of the 
MInister. New l'eCl'Uitmenb have 
been banned in Southern Railway 
w.ith th,e result the Railway depart-
ment dOes not render any help in 
solving unemployment probiem.. 

tt was ~noun  and applications 
were called for 1500 or more ~ 
cies in Perambur Workshop in 

There are more than 1500 vacancies 
in Golden Rock workshop and more 
than 1500 vacanci8'3 in Podanoor 
workshop for which applications were 
called for but the . vacancies remain 
unfilled. I do not know the reasons. 

In the name of economy thousands 
of vacancies in Southern Railway 
have not been filled UP with tne r';-
suit work load has enormously in-
creased on the employees. Demands 
of the employees at Tambaram near 
Madras and Podanur near Coimbatore 
for HRA and CCA have not been con-
sidered even on hUmanitarian grounds. 
In these two places the state Govern-
ment employees are getting their 
H.R.A. and C.C,A. 

Employees are not provided with 
quarters. They do not have even 
drinking water facilities. They are 
not provided with uniforms perioo-
cally. 

I can add any number of problems 
for which I shall find no time here. 

My first request is that since "The 
Railways" are declared as all induJ-
try, this should be brolliht under the 
purvicw of the Industrial disputes 
Act, Bonus Act and Factory Act. 

Railway is a productive, commerci-
al industry. I record my great dis-
appointment to point out the marked 
absence of an announcement in the 
Railway Budget regarding the pay-
ment of bonus to the employeeJ of 
the railways, a great national pro-
ductive, competitive, commercial in-
dustry when contrasted with other. 
Public undertakings who declare a 
bonus for their employees even 
though some of them are. running on 
loss •. It is high time that an early an-
nouncement is' made on this issue; it 
will have. a sBllltary effect in toning 
up the moraIe of the employees. 

It is' beyond one's comprehension 
to vollch . for the inordiJiate deIa7 
for over three years in the submissiea· 
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.and announcement of the recommen-
dations of the third Central .Pay 
Commission and as such the railway 
·employees are all depressed mentally 
.and recessed financially. 

If this state of suspense and wait-
ing is allowed to continue unabated 
I am afraid the Nation, leave alone 
the momentary "New Wave" perso-
nalitieo, will have to endure very 
serious repercussions. It is impera-
tive on the part of the Governmen' 
and the Ministers to assuage the 
feelings of the employees by pro. 
nouncing a marked date for the an-
nouncement as was done by State 
'Governments with limited financial 
re~our es. 

About recognition of unions, the 
'existing formula for extending re-
cognition to organised labour on rail-
ways confers hereditary right to fe-
derating All India bodies and in 
turn to zonal units irre3pective 01 
their held over the labour and in 
many cases they confine tG very limi-
ted fact:ons much to the disadvantage 
and detriment of popular demands. 
To avoid this. suitable machinery 
should be evolved empowring zonal 
'General Managers to invite the orga-
nised labour organisations abo for 
taking decisions. In this context, I 
would like to ment:on .the assurance 
given by the then Railway Minister 
during the budget discussion in 1971-
'12. 

The assurances given in regard to 
filling up of Class IV vacancies by the 
casual labour khalasis on CPC scales 
of pay do not appear to have been 
implemented fully. 

The railway employees' provident 
fund contribution governed by State 
Provident Fund Rules which is ac-
ruin~ is nothing ::lhort of recurring 

deposIts and ·the rate of interest now 
:paid to such fund is" 'v.&1!Y' . meagre 
when comPBred to the rate of interest 
paid by nationalised banks on recur-
ring deposits.. Therefore, tae r.a1e of 

'interest PaidtoPF d~ i  .sMuld 
be enhanced auitably. 

Artisals recruited on casual. la-
bour basis since ro~ht on to autho-
rised scales of pay (Rs. 110-1SO) 
are kept in the Game position with-
out beirrg absorbed against regular 
vacancies for indefinite periods and 

even after reaching near terminal pay 
in the time-scale. This should be dis-
pensed with and special provIsIon 
made to absorb them against perma-
nent vacancie3 without any monetary 
loss and seniority. To illustrate it, 
blacksmiths, carpenters and ·brick-
layers under IDs and PWls of the 
Engineering Department and painters 
in Signal and Telecommunication r.nd 
Electrical Branches are working for 
ever 15 years without being absol'bed 
against regular vacancies even 
though their services are considpred 
indispensable. 

Despite the workload all round, 
multiplied beyond reasoning in 
technical and ministerial disciplines 
in the railways, no proper evaluation 
of various job::; has been undertaken 
for the past many years to have A 

rationalised strength of staff to cope 
up with the present needs and thus 
the railwaymen who are under heavy 
stress and ::;train are .to be salvaged to 
improve efficiency and create job op-
portunities. 

Train lighting fitters working in 
open line viz., Madras Central, 
Madras Egmore, etc. are overburden-
ed with work consequent to the intro-
duction of sectional bogies In long 
distance trains and strengthening ot 
trains with more feeders progres-
sively since 1964. No corresponding 
staff strength has been made even 
though their work load correlated 
to the number of feeders tackled. In 
this connection, I would like to draw 
the attention of the hon. Minister to 
the brief given to me in the Consulta-
tive Committee of MPa for Railways 
on 30.10.72. 

The long pending demand tor the 
bifurcation of Olavakkot division and 
formatiOh of 'a separate division with 
Salem as headquarters ill hanging in 
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balance. The interests of the 
Tamil-speaking population is badly 
affected in the areas in KeraJ./:l, the 
State in which the major portion at 
Olavakkot division of Southern Rail-
way is situated. 

In the railway Printing Press in 
Southern Railways the ,binding 
works are tackled by two sets of 8taff 
one called binders and the othe; 
juniors binders, even though their 
work and outturn are identical. The 
junior binders are denied the skilled 
grade, which is nothing but exploita-
tion of la·bour. It 13 high time thaI 
this problem is settled early by up-
garding all the junior binders. 

The undemocratic and unstatesman 
like handling of ~To le s in Andhra 
Pradesh has resulted in the tragic 
death of many a duty conscious and 
dedicated railwaymen. On behalf of 
my party. the DMK and the Union 
the Railway Employee:;' r gressi ~ 
Unon. I condole the death In this 
context. I fervently plead 'with the 
pOwers that be to protect the railway-
men from the vagaries of imprudent 
policies and their effects in future. 

The fringe benefit of the second 
class pass privilege enjoyed by em-
ployees after two decades of :3ervice 
is on the verge of being lost due to 
the contemplated a.OOlition of second 
class accommodation. While this cur-
tailment will certainly affect a pri-
vilege enjoyed by the employees it 
will in no way augment the ln ~ es 
of the railways appreciably. So, I 
would sugeeJt that these second class 
pass-holders should ,be .riven flrst-
class passes. 

SHRI MUHAMMED KHUDA 
BUKHSH (Murshidabad): Sir, I 
tender my moot grateful thanks to 
the chair for granting my request to 
speak. I rise to support the budget 
presented by the hon. Railway Minis-
ter. It is indeed a creditable perfor-
maMe on the part of the Minister, 
who has presented a budget within a 

Discussion 
very short time after assuming office 
whiCh clearly bears the unmistakable 
stamp and impress of this grasp and 
thinkioi. 

The keynote of the budget is a 
realistic appraisal of the incomeJ and 
outgoes of the Indian rai:lways. It has 
.been frankly stated that the outgoes 
outstrip the incomes, resulting, in the' 
need for raising a sum of R1. 44. ~ 

crores by way of additional revenue. 
It is natural, therefore, that fares and 
freights would increase. The House 
knows that air-conditioned travel' 
would cost as much as or even :nore 
than. air travel over comparable dis-
tances, Fares of all classes have 
suffered an upward revi'Jion. People· 
who travel in the upper-classes may 
be taken to possess the capacity to 
pay more, but the Rs. 9.25 crores 
sought to be realised from third--
clas'] travel may well the proverbial 
last straw that broke the ~ e 's 
back in the current rising prices. And 
the steep increase in air-conditioned 
fares might well result in a decline 
in that class of travel. 

The re-clas]itlcation of freights of 
certain commodities V also calcula-
ted to augment revenue. Among 
such commodities have .been included 
fertilizers and oil cakes. Their prices 
are, therefore bound to go up ad-
versely affecting the capacity of the 
kisam to put adequate inputs for 
increased Agricultural Productivity 
Further, oilcakes are an important 
cattle feed. I should, therefore, feel 
happy if these items are taken off 
the list. 

As mentioned by my predecessors. 
the budget :;peech is totally silent 
about ticketless travel which, over 
the years, has assumed alarming pro-
portions. If this leakage of revenue' 
is effectively plugged, much of the' 
woes of the railways would be over; 
While on the 3ubject I cantlot but 
merrtioa the 'IJrvasion by students ar 
yoangmen of first class compartments. 
This class of tieketlatl travelltml is a 
source of areat inconvenience to the' 
paYing' commuters and other passen-
gers. 
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i had once re,istered a complaint 
in a Guards . Complaint Book. the 
,gravamen of which wa'3 e e~te sing. 
and worse and abusing the father of 
the young girls by the young·men into 
the bar'aill. I alRO made a suglles-
tion along with the complaint which 
I wish to repeat here for the conside-
.ration of the House. In view of the 
fact that students would like to be 
together-it b understandable that 
they are greiarioul by their haLJits-
I suggest that two compartments. 
one general and one ladies be set 
. apart for students alone and it should 
be made the duty of the R.P.F. to 
gently but firmly show the students 
their respective compartments and 
prevent them from straying into 
ethers. 

We all know that the stars of 
students and youth in politics are in 
such ascendance today that no rail-
way employee dare ask the youth or 
their tickets or even mildly remonst-
rate with them. If it is the intention 
of the Government that the students 
should travel free. they should issue 
an appropriate notification to that 
effect about identity c:mls from the 
heads of institutions etc. and also 
impose other conditions that may be 
found necessary in this connection. 
4!t them be given the priVilege of 
uavel1ing free but with the condition 
1hat they will not be allowed to in-
vade ot~r compartments. They 
should be he~ into the compart-
ment. that rilh~ly bel-a to them. 
If they are to be charJed at tOncetl-
sional ra·te it is upto the Government 
to give further coneessioIIII to them. 
They already enjoy student COll-
ceslion. If the Government want to 
give them more CGI1ceuion Deeau.e 
they seem to be a predominant .le-
ment in politics today. let them do 10. 
We are getting em in years and be-comma old aDd we are no more to tie 
compared with ytIIIth. If this is daM. 
it wowd help II'Utly the ·tick.t-
checking .tId! to illerease their ... -
tivene1s with aDd AVe their fIIII8' be-
fore the payin, passengers. 

The Budpt pro,idea for ~ 
.u .ea. ~ ~t ¥ail trains 1'e-

Discussion 
servable. If follows, ,therefore, that. 
day passengers travelling In those 
important Mail traim would hence-
forth ,be required to reserve their 
seats Which. in turn would mean that 
a passenger travelling in the First 
Class would pay one rupee more for 
his ticket irrespective of the distance 
travelled. Lower clul tickets would 
also pay the l"8I8rvation fees appli-
cable over and abOVe the enhanced 
fares. This point was brought to 
the notice of the House. Th:s will 
again add to the rampant corruption 
th J. t 0 btains in the loa iI-NllY, • 

In the matter of revised monthly 
ticket fare structure, I am very sorry 
to point out to the hon. Railway 
Minister that Third Class has been 
discriminated against whereas for the 
first five miles for First and Second 
~l ss the fare, are the same respect-
tively. only in respect of Third Class 
there is a substantial increase from 
the fourth mile onwards. It is to be 
hoped that the han. Mimster would 
see h:, way to do away with this 
odiCJus discrimination .. 

. "Inflation of chargeable mileage" 
In respect of new works plainly tan-
tamounts to receivini payment for 
services not rendered and doini the 
public ir. the eye. It is to be 
thoroughly discouraied. 

What SUrprised me, and I am sure 
all ~est . Bengal Members share my 
feelln,' IS nle deliberate silence ::lver 
the futare of HoW!"ah-Amta-Shea_ 
khala Railway. popularly known as 
Martin Railway. Thousands of com-
muters are sulfering untold hardship 
ever sinCe the withdrawal of this lIer_ 
vice. The hon. Railway Minister 
would earn the grateful thanks of 
West Ben,al if he would asaure the 
House that he would deviCe Ways .md 
means in conSUltation with the G<lv-
ernment of West Bengal to resume "md 
restore this service. 

The Railway Minister Is deserving 
of conaratulatillfls lor the new lln",s ;Ie 
is openinr in dU!erent parts of the 
oun~ I e with the active co-

operation of the State GovernmentL 
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But the electrification of the Krishan-
nagar-Lalgola section far accelerating 
the Sealdah-Lalgola service finds nu 
mention. There is a needless !lelay 
of over half an hour, nearly three 
quarters of an hour sometimes, at 
Ranaghat for the change-over Irom 
electric to st1!am traction. 

Another important work which nBS 
escaped the attention of the hon. 
Minister is the doubling of. track bei-
w .~n Dum Dum and Bongaon. In 
view of our very close relations with 
Bangladesh and the prospect of in-
crease in trade and commerce between 
us this should be taken in hand as 
early as possible. 

There is a shortage of.· domestic 
coal and other coal in the country. 
The people are attributing this to 
the take-over by the Government of 
private coal interests. But the con-
cerned Minister has assured us that 
there is no shortage at the pit-
heads and that thE! pl'Oduction has 
not fallen. While we appreciate 
the pressure on the railways for 
reaching coal to electric grnerat-
ing power stations and other power 
plants and other ess-ential conSUme1'5, 
namely, the Railways themselves, I 
would request the han. Mini-ster to 
allucate more wagons for coal for 
private consumption. 

One good word for the Railway 
Ministry and I have done. The Rail-
wa.ys programme in the field of .,afety 
is steadily improving with a continu-
ously decreasing number of accidents 
with continuously growing traffic. The 
kltal accident index has droppedrrom 
42 to 10.5 which is one-tourth in the 
course of 20 vears. The Railway 
Minister can l~i  his due share of 
praise in this respect. 

But what causes heart-burning both 
figuratively and literally is railway 
catering. The quality and the quan-
tity and service of food in relation to 
the over_increasing chllfaes .. haVe so 
deteriorated that the time has noW 
come . to' think - serious1J whethli!r we 
should keep departmental catering or 
whether we should go back to the 

DiSCUSSion 
olden days of catering to the days of 
Kellvers and Sorabjees and consider 
the re-introduction of the contractual 
system. 

~tly  the Railway Board has ;:(1m!! 
in for some criticism. I have also 
heard the chorus from both sides of 
the House for the abolition of the 
Railway Board. I am very sorry to 
say that I cannut join the chorus 
because the Railway Board is a highly 
speCialised body and any attempt Lo 
re-organise it. much less to replace it, 
will need a lot of in-depth thinking, 
reorganisation and preparation before 
"Scrap the Railway Board" cBn be 
uttered on the floor of the House. 

With these words. I commend t:w 
Budget to the ou s.~ for its accept-
ance. 

SHRI PRAVINSINH SOLANKI 
(Anand): Mr. Chairman, Sir, the pril-
sent Railway Budget, as it has been 
presented to this House, is a BudgE:! 
of forced circumstances. Th" -:ircum-
stances are well known to the !-louse 
as well as to the 'public outside. 

Because of heavy floods. many rail-
way tracks w,ere damaged and com-
pletely new reconstruction had to bE' 
done. During the Indo-Pakistan war 
also, the railways played a very im-
portant role. In fact, I would like to 
congratulate the Railway Minister lind 
the entire railway administration for 
the magnificient performance they put 
up during the crisis. . 

The railways have become a target 
of attack whenever there is any vio-
lence. It is forgott1!n at that time that 
it is our own property and that is 
being destroyed by ourselves. Many 
railway stations were burnt; many 
tracks were' destroyed. So much 
damage must ha'le caused considenble 
loss to the railways. Therefore, the 
present Budget is a Budget at. forced 
circumstances and I reserve my eri-
ticismdUe ,to these reasons. 

I. have certain suggestions to make 
now. Durin, this stag!!, there are 

-certabt conversion programmeS going 
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0,11 in Gujarat. That is, the metre 
gauge railway lines are being convert· 
ed into broad gauge railway lines. I 
would like to make one request here, 
on behalf of· myself and other Mem-
bers that this programme should not 
be curtailed. If you can't give a new 
railway line please don't give it. But, 
at least this conversion programme 
should be completed according to the 
announcement. No cut should be 
made in this programme. Maharasn-
tra and many other States have nlllo~ 
got a {lift of railway line. We are not 
asking for a gift for Gujarat though 
Gujarat is equally hard hit by famine. 
We only want to put before you \he 
persist-ant demand which has been pat 
before this House fOr many years to-
gether. One is Kapadwanj Modasa 
line. Another is Bhavnagar Tan.pur 
line. Several representations have 
been made in this regard. Even this 
time a delegation is coming from 
Gujarat to meet the hon. Railway 
Minister to present their case olbout 
Kapadwanj Modasa railway line. 

Now I would like to refer to COnl-
mercial clerks who are working in the 
Indian Railways since th~ beginning 
of the introduction of Indian Rail-
ways. There are various parcel 
clerks, goods clerks and booking 
clerks. It is unfortunate that ~ n 
though they have been working from 
the beginning of the Indian Railways 
they' have been treated as temporary 
staff. Their grievances are not heard. 
They have been told that their griev-
ances cannot be considered because 
they did not belong to any recognised 
union. The Railway Administration 
says: You come through the prope:r 
channel. I am sure the only proper 
channel is to become member of re-
cognised union. There may be pers·::ms 
who do not belong to any union at 
all. I do hot know why this lItep-
motherly treatment is given to '.hese 
employees. If the union threatens to 
strike or stop work then their griev-
ances are immediately heard. There 
is the person who does not belOlilf to 
either of the unions, but he is alIo a 
Railway employee. His case is not 
heard. Adminiitration only boWl down 
to such political blackmail. I will 

Disc1Usion 
tell you about one inIItance. r attend-
ed a meeting· at Ahmedabad only last 
month, to hear' the grievances of the 
!:ommercial clerks. The superinteu· 
dent of the Ahmed:ibad railway sta-
tion threatened to suspend the railway 
employees who have attended the 
meeting and who have invited a :lltem-
ber of Parliament. This is one ~
pIe I would like to give. 

About the loco staff, during .he 
Southern Railway strike recently, the 
previous Railway Minister had gIven 
some assurance to them. They 'Nerc: 

Reduction of working hours 
from 14 hours to 8 hours. 

Full protection to medically d~  
categ>orised running staff in Reni-
ority and wages which have been 
withdrawn since 1'960. 

Allotment of accommodation dS 
per the Report of the Accidents 
Enquiry Committee. 

There have been many accidents on 
Railways but when. loco 0 staff and 
drivers report certain faults and laps'ls 
they are all ignored. 

Now I come to another point lnd 
that is about the Voluntary Help 
Committee which was formed during 
the time when Mr. Gulzarilal Nsnda 
was the Railway Minister. There is 
a very' serious calle which has come up 
recently. The Chairman of the olu~ 

tary Help Committee was travelling 
with his twO daughters without ticket. 
The Ticket Examiner who lItarted lrom 
Bombay, insisted on seeing the pass 
or the ticket. At that time the Chair-
man of the Voluntary Help Committee 
said: It is enough tor yOU to know 
that I am Chairman of the VolUhtary 
Help Committee. He refused to IIhow 
the pass or ticket. The Ticket Collec-
tor showed courage which is a wrong 
thing to do in the present time beeause 
the man who shows courage might be 
suspended for challenging a higher 
authOrity like this. But however he 
periiIlItedand he found out that !Ie l1IId 
hi. family were travelling without 
ticket. He got them caUlht red-
handed. A case has been filed In the 
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Court. Immediately after Lhat-I 
must congratulate the last Railway 
Minister, Mr. Pal for -suspending &.11 
these committees. Now, it has come 
to my notiCe that the last Chairman 
who travelled in this manner is again 
trying to put pressUre on the present 
Railway Minister to re-form this com-
mittee. My point is that all 'hese 
silly committees which are misusing 
the railways should be abolished. It 
is no use having the committees which 
are misusing the railways" These arc 
responsible peoph and they sholJld 
not have behaved like this. 

Now, I take up the reservation prob-
lem. I have travelled by Rajdhani 
several times. As Rajdhani has be-
come a very popular train, so there is 

l ~ ~ ~e t~ t~~~d f;::, l~ ~~ 
at the reservation counters we Vlcre 
told that it was full yet We find when 
the train takes olf about fifty to .ut:; 
seats are still vacant and all those 
tickets are sold in the blackmarket. 
The reason for this is that the quota 
on Rajdhani has been IIlven to private 
agents and these people are dealing 
in the black_market. It is a popular 
l ~ et racket and the Minister 

can easUy find it. 

Another problem on these trainl Is 
the IUlLgalle problem. Many p9SHn-
le1'l carry hUlle lUllage by chair-car 
coaohes. Rlddhani train il under the 
Western lJ,ailway and the Northarn 
Railw.y ltd doe. not cooper.te with 
them. Wheu they point out that BUch 
and Buch pauencer is curyin, hUle 
luaue e.nd be .topped from carrying 
such a big IUliale they clo not c0-
operate. An incident happened !n my 
preaence. A Uuited Nations lady 
doctor w .. travelling from Bombay to 
Delhi but there was no roolll w~ 
ahe eould even put her hBl\dbag. She 
lJ&Ve a written complaint. At that time 
the raUway staff said at leaat some 
Members of PlIl'liament should v.ilit 
the Rlljdhani tiain and He for t.h' ~ 
181"" -..,hst is the sitUilition. UQIol'tU-
natel,., the Delhi railway std are not 
belpful in this matter. T,bil .hould. 

DtRCUBB100 .-

be taken care of so that the Rajdhalli 
may become a popular train and there 
is less trouble to the passengers. 

Lastly, I would like to request to 
you regarding the commercial and 
the loco running staft. Their prob-
lems should be looked into. Same 
hon. Members suggested that the 
Railway Board should be removed. I 
am not one to say that Railwa'y 
Board has its own special function. 
But Railway BoaTd is to be made 
available to the grievances of the 
lower . categories of staft working m 
the railways. So, yOU make it :nore 
humane. At least one Railway Minis-
ter will have to be bold enough to see 
to it that the Railway Board does not 
control him but they work together 
and solve the problems of the Tsilways. 

SHRI VIKRAM MAHAJAN (Kan-
gra): The railway budget has again 
undergone the same ritual of raising 
of fares and freights. The !Judiet 
should have met the needs of the 
developing economy of our country. 
Government should have seen ~h t 
the economy gains by the budget 
which they pt'esent. But to my utmost 
surprise I find that no elfort sas been 
made to see that it helps in the 
development of the economy. 

For example, we find that there is 
shorta,. of coal and cement in mllDY 
part, and regions of the country. The 
reason is that no effort has beJln made 
to ration.lisa the ,oods trains. For 
example, the distance l;Iet.,veen Patban-
kot and Delhi is 250 miles, but it 
takes one complete month for the 
lood. to reach Delhi from Pathaakat 
by ,-!!Ods train, and even I have ~t 
receipts which will show that more 
than a month has passed bQiore the 
,ooda could reach Delhi. This is the 
atate of ~l irll which we are faCing so 
far as the r~lw ys ue concerned. 

Further, the railways hav.! ignored 
the baekward re,iona completely. In 
Himadlal Pradlllh, there il a .mall 
Darrow gauge line, and it waa known 
ten yean bJck that this line h.d to be 
dllllllantlecL and an alternative rAN~e 
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had to be provided, because Ilbo'Jt 
three to four k.m. of this line had to 
be submerged in a dam which WIIS 
bein, built. But nothing has been 
-done by the Railway Ministry. In..he 
month of June or July this year, the 
water would be impounded in the 

-dam, and the railways have decidad 

That is why I am 6ubmitting that 
in the developing economy, the rail-
ways are contributing nothing either 
to develop the backward regions or 
to help the economy as such. 

-to dismantle this railway line without 
'Providing an alternative route to that 
region. This is the only source of 
'Communication for that region during 
the rainy season. But in spite of .Jur 
best efforts, nothing could per5uade 
ihe railway authorities to develop an 
alternative route, the total mileage 

'Which the railways had to build was 
-only 22 k.m. because it had to take :1 
circuitous· route, though the merging 
part was only 3 k.m. Now, they are 
:saying that they would dismantle the 
railway line and they will not provide 
an alternative route and we would 
have to wait for two years before .he 
railways would be able to build an 
alternative line. 

1 tried my best to persuade the 
'Ministry poinling out that this : s a 
backward region, there is no alter-
native route for this particular region, 
potato crop comes by this railway 
line, it serves the agriculturists of that 
Tegion and the armed forces person-
nel go to that region, becallle they 
provide the base for about 10 per ;:ent 
of the armed foroes, and yet nothing 
hu been done and now the railway 
1ine will be dlamtntled. fte backward 
rea!ems would sulfer as a result of 
this, and this is how the economy is 
1lein. hampered. Even the period of 
iWo years could be reduced to a 
~ri d of six months if they could 
provide three shifts, but nothing has 
be;en done to help the backward 
regions. If the railway line, let liS 
say, between Delhi and Bomb.,. were 
10 be dismantled on a par.tiQullU' ,ac-
tion, they would definitely have pro-
vided an alternative route before obey 
'Would have touched that line, because 
these r~g~~~  ~e dt ~ed """ ~y 
will mafi:e a hue and cry. But this 
being a backward region, the people 
there cannot make a hue and cry to 
that eldent, aIId, therefore,' this back-
_al'II rqiOJl ba. beeft Ignored. 

Then, let us take the example of 
the goods trains. There is a lot of 
pilferage in most of the railway sta-
tions. Not only is there pilferage but 
the booking clerks would not book 
the goods unleS6 their palms are IIre-
ased. Similarly, the movement of 
goods is very slow, and even the 
export industries which have to catch 
the ships have not been provided 
with amenities. Nor have the rail-
ways woken up even after 25 years 
of Independence to start new railway 
trains. 

Further, a developing economy 
needs economy in railway expenditurE' 
and saving various aspects of working 
of the railways. 

But no effort has been made to 
effect economy or save public reve-
nue. This revenue could have helped 
in providinll better· amenities to pas-
sengers, in providinll more bogies and 
in providinll 'better facilllies. But no 
he.ed is being paid to economy in 
public expenditure. 

I will ,ive a few examples. Now 
every fir!!t clas8 bogie is provided 
with ~ attendant. He can look after 
at _t "'5 bogies if they are attached 
togetl\er. But deliberately the ftrst 
elau boiie. are kept aeplU'ate with a 
.eparate attendant for each. I wish 
I lItl ~ody could live thoulbt to it and 
put all the firat cia.. bogies together 
80 that there i, only one atten'dant 
required to look after them all. 
Similarly third-clau 'bogi_ could be 
joined toeether in lots of live or llix 
so that one attendant could do the 
job. 

Then take the bookinJI oftlee win-
dows. In New Delhi, you have a 
separate third cIus bookinl oftlce jn 
Connaught Place and separate book-
ing oftlces for flrst and II4!COnd oleas 
pqsengers. Why cannot t1le rail,.,.,.. 
have on, booltin, ~~ eater \0 
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the third,' second and first-clKss pas-
sengers? We believe in socialism. 
Our party is committed to it. There-
fore, I submit that there should be no 
diacrimination between the weaker 
and the wealthier sections of society 
and they should all be catered to from 
the same place. 

Similarly, we find there are air-
conditioned coaches. The Haiiway 
Mmister has said so often that these 
coaches are running at a loss. InsteaCl 
of having air-conditioned coaches 
which carry much less number of ;;:'as-
sengers. it YOU have air-conditioned 
chair cars, they would, first, carry 
more passengers, and second, be more 
profitable. But in order to provide a 
very limited section of society with 
more comfort, you ,are depriving the 
major section of society of the bene-
fits of the railways. 

Not only this. Now they are doing 
away with dining cars. I have no 
quarrel with that I'ltep provided the 
expense for the alternate arrange-
ment made does not exceed what the 
railways 'are incurring now. I will 
give an example. What they are 
doing is to do the catering from the 
stations. A particular train will 
reach a particular station at 8 A.M. 
The second train will reach there at 
12 noon and a third train will touch 
it at 4 P.M. How will that particular 
railway station kitchen meet the 
needs of all these trains which reach 
there at different times? It means 
you will again have to provide a part 
of a bogie for the purpose of stocking 
the breakfast, lunch and dinrter 
which will be prepared by the rail-
way station kitchen. Or will you 
have three or four different railway 
kitchens to cater to three or four 
trains arriving at different times? 
This is obviously bound to raise your 
cost. Not, only that. You will be 
providing stale food to passengers. 
So the" 'quality of the food will go 
down. ' 

Thep. ~ you have nationalised 
catering 'at the Old Delhi station. 
Government is running it at aloes. 

What is happening is that the person> 
who is appointed to cater has further 
sublet the contract. Government is 
losing on that and the beneficiaries 
are those railway employees who are 
apP,ointed to do the catering. 

I would like the Railway Minister 
to go through it and have a surpriae 
check and find out how many Gov-
ernment employeC6 are still dom, 
the job and how many are non-Gov-
ernment employees. 

MR. CHAIRMAN: The hon. Mem-
ber's time is up. You have already 
taken 10 minutes. 

SHRI VIKRAM MAHAJAN: Two 
minutes more, Sir. 

MR. CHAIRMAN: No please. 
SHRI VIKRAM MAHAJAN: I will 

conclude now. There are two poinls 
which I wish to make. One is, you 
h ~ decided to open the Nangal-
Talwnra railway line. It is a defence 
project, and you should expedite the 
project and extend it to about five 
miles mOl'e so that it reaches Terrace 
which is in Himachal PradC6h' that 
will give a station to i h~1 Pra-
desh also. 

Secondly, the rail-motor that goes 
to Simla is running at a loss. You do 
not allow the passengers to carry lug-
gage in the rail-motor. Also, the 
fare is much hieher than the IIrst-class 
fare. So, I would request the Minis-
try, firstly, to allow luggage to be 
carried in the rail-motor, and second_ 
ly, reduce the fare and increase the 
'number of seats so that, firstly, the 
fare goes down and secondly, the 
number Of passengers who can uti-
lise the service goes up. 

Lastly, I want that on the Railway 
Board there should be representation 
for 'workers, because the workers 
should also have a say in the running 
of the railways: and I hope that these 
suggestion. will' be CODaiderecL 

PROF. MADHU DANDAVATE 
(Rajapur): Mr. Chairman, Sir, this 
railway ,bUdget debllte provides ample 
opportunity to focus the attention of 
the Government as well as Parllament 
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on the failure of this vital industry 
and make some concrete sugges-
tions for the improvement of the 
industry. One of the most dominant 
f.lctors that is responsible for the 
obstacles in the path of the expansion 
programme of the railways is the 
severe power cri-sis in the country, 
and if this power crisis is to be re-
solved effectively, my suggestion is 
this. If they could introduce an 
effectively-functioning national grid 
system that will try to give power 
transmitters in different parts of the 
country, and if we adopt the pro-
grammes and the perspective of en-
suring that high-grade coal from va-
rious mines and places like Bihar and 
Bengal is actually tramported to 
different places and the low-grade 
coal is actually utilised by the ther-
mal power stations in the vicinity of 
these mines, and then the electricity 
generated is transmitted to different 
places, probably this power crisis 
can be resolved to a very great ex-
tent. On·ce the power crisis is resolv-
ed effectively, probably the expan-
sion programme of the railwaY3 can 
be undertaken in a more ambitious 
manner. 

Sir, I would like to point out to you 
that a very wide disparity exists be-
twcen the standards of first-class rail-
way compartments and the third-
class compartments. I do not think 
there is any part of the world in 
which the disparity between the 
third-class and the first-class is of the 
extent to which it exists in our coun-
try. Therefore, following the Euro-
pean· pattern, it should be possible for 
us to remove the disparity between 
these two types of classes so that the 
common man can avail ·himself of 
better facilities of travel. 

I will immediately come to a very 
important aspect of the problem of 
this important indUStry. . The railway 
industry, which is to build upcommu-
nication and transport, provides real-
ly the infra-structure for the develop-
ment of our country. It is high time 
that we toOk note of the fact that 
unless 'Dro.-ttyis liven to eorrec:t the 

Discussion 
regional imbalances in the country, 
these imbalances will continue. Un-
less we give priority to build up the 
infra-structure of the railways, com-
munication and transport, probably 
the regional economic imbalances in 
the country can never be corrected. 
The developments in Telengana are· 
an indication of the fact that if such 
regional imbalances exist in different 
parts of the country, they have to be 
corrected by providing the neceuary 
infra-structure in the form of rail-
ways, transport and communications. 

Therefore, referring to the situation 
that exists in my State-Maharashtra 
-there are regions like Konkan on 
the west coast and also regions like 
Marathwada which are comparatively 
backward regions in our State. Un-
less they are developed adequately 
and the regional economic imbalances 
removed, by an ambitious programme 
on certain routes of the railways, pro-
bably these economic imbalances can 
never be reduced. 

I am very sorry to state that the 
Prime Minister of our country and 
the Chief Minister of our State made 
certain pronouncements without tak-
ing cognizance of the fact that for cer-
tain routes the final signal was not 
given by the Planning Commission 
and the economic resources were not 
properly examined. The Cabinet 
decision also was not taken. But 
probablY guided by political conside-
rations, the Prime Minister of our 
country made a pronouncement about 
the inauguration of the Konkan rail-
way project on the west coast of 
Maharashtra. 
17.00 hrB. 

In addition to that the Maharuhtra 
Chief Minister also announced the 
date on which this new project would 
be inaugurated in Rathnagiri. Un-

. fortunately because budgetary provi-
sions were not obtained, Planning 
Commission's sanction was not avail-
able and final Cabinet decision waB 
not taken, in lIPite of announcement 
by the Prime Minister in this Bouse, 
the Railway Minister had to make a 
statement that only earth work 011. a 
small strip of land from Apta to DaB-
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gaon would be taken up as a famine 
relief work in co-operatiom with the 
14aharashtra Government and that 
·the major railway project will have 
,to await the final budgetary _provision 
'and final sanction and examination of 
various priorities, yet to be worked 

·out. 

It was stated correctly that the 
West Coast Railway project which 

,touches Maharashtra, Mysore and 
-Kerala i6 a really vital link in the 
development of the entire West Coast. 
That project is pending _ implementa-
:tion. 

If regional economic imbalance15 are 
to be removed it is necessary that in 
Maharashtra, Konkan and Marath-

'wada regions, these railway lines 
:should be undertaken. 

West Coast Konkan Railway. 

Barshi=-Osmanabad-Latur 
-gauge route. 

Ahmednagar-Bir-Parali route 

Sholapur-Aurangabad route. 

Manmad-Mudkhed route. 

broad 

Unl_ these routes are undertaken, 
·the lIIarathwada and Konkan region. 
can Rever develop. 

~ the cootut of Telengana den-
lopmer.t I J1lUIt say tbere is a feeling 
iJl Vidarp. ~~t dltvltlopment is tak-
inI 'l4ace .t a .l~ pace. Here al81n, 
if' dt el~nt at Vidraba is to take 
plaCe the necessary intr,,-etracture bas 
to be built up. 

u ...... 
~ I K. N. T~ '  in the Choir] 

The r~ilw s should give priority 
·to buildQle i_f.ra-Btn+dtWe in Marl!-
thYfada, ~ ~ and Vidarba. 

We lIave been lnmtlng that atleast 
In the CUI of indu$'ial"labciur -there 
'rmalt not be any dlscriJnlnation In the 
applicatlon'of the BonUs Aci: Unfor-
1U1l8tellF, 'a '1a1'le ~ ~ of w r~ rl 

in the Railway Industry have been 
deprived of the application of the 
Bonus Act. The Bonus Act should be 
app'ied to them immediately. 

The delay in the publication of the 
report of the Pay CommilSsion is creat-
ing restlessness among the railw,,:y 
workers. Cutting across all the poli-
tical ideologies the various railway 
federations in the country have al-
ready taken a strike ballot. The Gov-
ernment- should take due note of this 
and should not force a IStrike on the 
r'lilway employees. 

The functioning of the joint consul-
tative machinery for the Central ~l '
ernment employees and the perma-
nent negotiative machinery dS-C1-Ilis 
industrial relations has to be made 
more efficient. There has been con-
sistent trouble regarding the repre-
sentative character of the various 
unions in the country. There should 
be well defined normlS to determine 
the representative character of the 
unions. 

Those norms should be applied 
without fear or favour and on the 
basis of a ballot the representative 
status should be ascertained. Simi-
larly the atrocious practice of casual 
lalJour has to be discarded. It i6 a 
feudal practice. In the modern society 
casual labour must be given u~ and 
it should be regularised by a proper 
~ste . - The dwindling employment 
situation in Jamalpur Railway work-
shop in Bihar has to be checked. In 
the end I want to say that the in~re se 
in freight charges on coal will put a 
strain on our 'ecOnomy and it will con-
tribute towards spiralling of' prices 
and the 'increase in the railway fare 
will also affect the common man, par-
ticularly lower middle class. There-
be, this at80 has to be scrapped. 

.A.II faJ: as the railway industry is 
on l ~ed  here is the Railway Board 

\Yhich is almost fun¢ioning as a State 
lIlithUl a Stf,te. The GveraIJ. peM-
~tt~~ of the Railway Ministry i8 
s e~ ~e. r ~Ied by a 

1r ~l t fuDc:ijoafn,' at the level 
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of the Railway Board. Therefore, ~ 
time has come when we must reV18e 
OUr entire attitude about the structure 
of the Railway Board. We must not 
permit the functioning of a State 
within a State, a ministry within a 
ministry, a Government within a 
Government as far as railways are 
concerned. 

Only when theose fundamental mea-
sures and reforms are undertaken, we 
will be able to put the railways on a 
proper footing. 

SHRI BHAGWAT JHA AZAD 
(Bhagalpur): Sir, I take this oppor-
tunity to congratulate the Minister on 
elevation. We assure him our full 
cooperation for the empire over which 
he is presiding. For long long years, 
the railway, which is licking its red 
wound, requires a physician, or pos-
sibly a surgeon, who can give it a 
panacea. We do not want a Railway 
Minister who is like Hamlet, always 
torn between split minds, to do or not 
to do, to be or not to be. Unfortu-
nately, the Minister changes so quick-
ly that it is very difficult to pinpoint 
the failures next year. 

This budget is a conventional exer-
ciee in tinkering with the oft done 
problem of fare and freight, picking 
up odds and ends, just to SQuare up 
the account. We find a hike in prices 
without any corresponding increase in 
the services. We find a few new rall-
way lines here and there, for which I 
congratulate him. We ftnd emphasis 
on diesellsation, whicp I support. But 
there are no fresh ideM to tell us 
about so many studies which have 
em.phaslsed on the reorientation of 
the fuel and energy policy aD petro-
leum about which the country i8 in 
a very tight position. !'here has bePn 
an 8 paise Increase even this year. So, 
we find only emphaiis but no 111M on 
it. There is no tbinklng on the ques-
tion of road, river and rail transport 
coordination. There is not e'fell a 
mention. We ftnd there ill no mention 
of the development of the ~ 

areas and tbe camiilibriimt af the pre-
vious Ministez; Mr. Pai, to hav!! an, 
expres* train in. the Bhagalpur-Kiul' 
line. 

There are a. feW' mentions. The' 
Minister says, there is an in-bunt 
potentiality fOr export. We welcome 
it. He has set up a uriit of consul-
tancy. He has set up, on the basis of' 
his experience in the Foreign Trade· 
MiniStry, an operational efficiency' 
cell. These are the few mentions. L 
have mentioned the other disadvan-
tages. 

Let Us take ftrst things first. About 
the hike in price, every Ranway 
Minister says that his package is very· 
modest and the effect of the hike will 
be very marginal. What the Minister' 
fails to note is that every successive 
increase in fares has left the third' 
class passenger with no room of man 
euvrability. It may be the Ialt straw 
on the camel's back. I would request. 
the Railway Minister even now not. 
to increase the third clau fares. He 
will ask the counter question: How-
shall I adjust my budget? For that, 
I will give a dozen way.. They are 
not my ideas which may be called 
imaginative. They are contained in, 
the reports of the PAC, the Railway 
Convention Committee and the Com-
ptroller and Auditor General's Report. 
The abolition of passen,er tax is a' 
cruel joke. It wlll be added to the 
permanent structure of fares with· 
some further addition into it. But we 
have been asked to swallow the fact 
that the passenger tax is abolilhed. 

We ftnd that the railways have now 
spared freight on foodgrains, pulses;: 
and eeilential commodities. Thanks 
for the mercy. But what about the 
hike? It is on coal, cement, fertilizer' 
ete. I wilh these commodities would 
have the mouth to 88y what (hey teel. 
Theft they would have rebutted: the· 
arrunieftt ti18t tliere will be no inll-
tion or higher COlt. What would 
happeD to a person living in an urb,n 
ju,l'i or In a hut in a villa,e who-
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wants to build a house? He would 
be needing cement which would cost 
more. Or, take coal, which is the base 
for all preparations. Because of the 
increase in the price of CQal, the cost 
of production of alm06t every item 
of the rise in price of coal. What 
happens to Shri F. A. Ahmed's crash 
programme and increased production 
of foodgrains with this increase in the 
price of fertilizers? Naturally, there 
will be a chain reaction and the prices 
will rise all round. Because of the 
increase in freight'.!, the prices of all 
these commodities will go up, there 
will definitely be inflation in the 
.country and the railways will be the 
first to be affected by that. I am in 
this House since 1952 and has parti-
·dpated in the railway buqget. So, I 
.say that next year if he is in the same 
Ministry, he will come and say that it 
has hit the railways. 

The yield will be Rs. 44.35 crores 
but the deficit will be Rs. 8 crores. 
'This is a sad commentary on the total 
incapability of predicting reasonably 
·the growth in the revenue. We find 
that there will be a loss of revenue 
of Rs. 14 crores from the fares. There 
shall be 5.64 million traffic against 
the projected traffic of 9.50 million. 
Yet. with all this fall. the railways 
shall get more than Rs. 16 crores, as 
projected before witnin current year. 
What does this show? How do you 

'account for this? How do you pre-
pare the railway 'budget? With such 
a huge loss in fare and freight, yet 
you will have an increase of Rs. 16 
crores or more in revenue. Then, 

·there is great variation between 1he 
estimate and actual/>. It does not 
give us any confidence to understand 
the Minister when he says that in 1973 
and 1974 he shall be able to carry 10 
million tonnes of traffic. I do not 
believe this. Because, in the last 
decade the railways were able to 

'handle not more than 4 million tonnes 
of _ traffic on the average per year. 
Therefore, on the past performance, 
'this figure of 10 million tonnes is not 
justifled. 

Here I am supported by the Public 
Accounts Committee Report which 
says: 

"there is no scientific system on 
the railways to evaluate the impact 
of the budgetary measures. Such 
'a study is, in the opinion of the 
Committee, essent'ial to know how 
far the traffic would bear." 

This variation was as high as 17 per 
cent. I can quote example after 
example from both the PAC and the 
Railway Convention Committee Re-
ports. 

The Railway Convention Commit-
tee says: 

"There is no effective system of 
modern management in the rail-
ways," 

r find that the PAC and the Railway 
Convention Committee support my 
argument that the railways have 'got 
no adequate instrument of predicting 
their own revenue, either passenger 
or goods traffic. ' So much so that 
every year the country is misled into 
a set of figures which is jugglery, 
nothing more and nothing less, not 
based on scientific figures. 

This brings me to the operational 
efficiency of the railways. What iIS 
the operational efficiency of the rail-
ways? It is not commendable. I 
can again quote that operational cost 
is going up every day. The Railway 
Convention Committee Report and 
the Report of the Comptroller and 
Auditor General also support me in 
my arguments. Whenever we ask for 
new lines for developing the back-
ward areas, they haVe no money. 
When my people have been asking 
for the last 25 years after Indepen-
dence that we want a fast train and 
an Express train like Delhi Express 
or Toofan Express from Delhi to 
Howrah via Bhagalpur, the answer is 
'No'. All the trains, Delhi Express, 
Toofan Express, Deluxe, etc. all go 
from Delhi to Patna and then to Kiul. 
From Kiui. -1111' these trains' 10 to 
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Howrah via. Jasidih, not via Bhagal-
pur. There is not even one train 
that goes via Bhagalpur, Mr. Pal 
promised me last time. The perma-
nent Deputy Minister knows it. This 
is a commitment made. It becomes 
a commitment of even the present 
Minister. Imagine, the train from 
Kiul goes to Howrah via. Jasidih. not 
via Bhagalpur. They are in the same 
area. There is not even one fast 

·express train that goes via Bhagalpur. 

Last time also, I mentioned it in 
this House that the people in that 
area can no longer tolerate this. Why 
should you not run a. fast train, Toofan 
Express from Delhi to Howrah via 
Bhagalpur? r give an ultimatum to 
the Railway Board. If from 1st 
April, the train does not go "'11 
Bhagalpur, I will withdraw my con-
viction with them. The Communist 
party, the Congress (0), the Jana 
8angh, all these parties.' have com-
bined and formed a committee. Only 
1 have <been standing in their way to 
,say that I shall be able to carry con-
viction with the Railway Minister. 
If from 1st April, I do not get the 
train, r shall withdraw my conviction 
with them. Let a train run between 

TIe.hi and HOWTah via Bhagalpur. 

How shall we tolerate the Railway 
Board which is a monopolistic, mono-
lithic, preposterous bureaucratic orga-
nisation which does not sepm to carry 
conviction with us. Who are these 
persons? I have seen each one of 
them in the Public Accounts Commit-
tee. How much conviction, how much 
wisdom, how much public sympathy 
they can command, I say, is the least 
to bespoken of in this House. There-
,fore, I say, the operational efficiency 
.of the railways is zero. 

I can quote from the Railway Con-
vention' Committee 'Report and also 
'from the Comptroller and Auditor 
General's Report on their operational 
efficiency. What about Miraj-Pune 
11ne? What about Tuticorin Harbour 
project'mllde to be built with· a hUI' 

c:<Ist! What' for? To &ive "on 

DiBcussion 
revenue? This project will annually 
have a loss of Rs. 2 crores. The 
Committee of Secretaries had review-
ed the project and said, "Stop it." 
They could not do that. This is their 
operational efficiency. It should be 
put on a sound basis. Something is 
wrong with the Railway system 
definitely. If it is not, why is it that 
the largest public sector undeJ:!akiDi 
in this country, every ),"ear, goes into 
a loss? The surplus that the)!: have 
shown is only a gimmick. rt is not 
a surplus. If they would not have 
cut Rs. 20 crores annual development 
from the annual J)lan, the loss would 
have been much higher. 

What about the Railway Protection 
Force? I can tell you from where 
you can get money. This is what the 
Railway Convention Committee and 
also the Public Accounts Committee 
say about the Railway Protection 
Force. They say that "the Railway 
Protection Force has yet to prove its 
worth as an effective instrument for 
the protection of railway property". 
It further says that it is not worth 
Rs. 12 crores expenditure. Take, for 
example, the consumption of petrol 
on the Eastern Railway. They intro-
duced a ration quota. What happen-
ed to that? Their economy is only 
a lip-service economy. No avoidance 
of waste. no economy, no efficiency 
wh:.tsoever in the railways. The 
railways, the biggest undertaking of 
this country, is going into red every 
year. Only by a jugglery of figures 
and by llutting odd ends together, 
they are doine: it. 

To conclude, I will say that there 
are chances still for the railways to 
come 'into surplus and serve the 
country. Look at the Chiftaranjan 
and Perambur. Look at the Railway 
Protection Force, not for Inefficiency, 
but for efficiency. NIr. Chairman. I 
would, therefore, say that now that 
the railways which' were 'once the 
Kamadhenu want other Dhen'118 to 
support It and now that that Kama-
dh_ has absolutely dried up, I 
would c.iVe one advice to Mr. Mishraji 
and his frlen4s. Instead of lining the 
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wallets and the walls, pleaBe stream-
tille the administration. That will 
give you enough revenue, enough 
Burplus in the raDways. 

Therefore, I would say that the 
railway budget does not inspire me. 
lt is a conventional budget putting 
odd ends together. There is no fresh 
idea in this, there is nothing and no 
planning, in the railway Budget. It 
is just a mediocre budget. I would 
not blame the railway Minister. He 
hardlY took fifteen days before and 
before poking one's nose into the rail-
way budget, be careful of this pre-
posterous monolithic monopolistic 
railway Board. I appreciate the Rail-
way Minister did not try to do that 
at this particular point of time I do 
hope that in the coming months and 
years, he would be able to set things 
right and give this ,biggest public 
undertaking of the country a better 
look, a better sh ~. a bette1: revenue 
and a better service to the people of 
this country. 

SHRI C. H. MOHAMED KOYA 
(Manjeri): I thank you for giving 
me this opportunity to take part in 
this debate. 

Sir, we are changing the .Railway 
Minister so frequentl:y that_ "they do 
not find time to sit down and attend 
to his work. For example, Mr. Pal 
hardly announced the taking up of 
the Konkan Railway and before he 
could settle it, he was transferred. I 
hope at least the present railway 
Minister will hold the portfolio for 
quite some time. 

The Konkan Railway is verY 
important so far as Maharashtra and 
Kerala are concerned as it connects 
Bombay with Mangalore. Sir, I will 
confine myself to some of the points 
concerning my State of Kenila. 

Sir, Kerala State is neglected with 
regard to loco shea, railway work-
shop '89d WagOD factory. As far as 
States in the South are concerned, I 
think every State has got either a 

loco worltship or a railway workshop. 
or a wagon factory. In this res e ~ 
Kerala, with its problem of iKlucated 
unemployment is neglected and I 
wonder Why the Railway Miniltry 
should take such an attitude towards 
Kerala, 

With regard to Dew lines also, only 
day before yesterday the Minister 
gave us the figures about tJ:!e develop-
ment of new lines doublinl and other 
things. 'I'here was some meagre 
allotment to Kerala. For the last 20 
years, we did not get a sinele new 
line except Ernakulam-Quilon rail-
way and the Malabar part of Kerala 
is very much neglected. There was a 
proposal that Tellichery and Mysore 
should be connected by a rail-
way line. r do not know 
in' what cold storage it lies hOW 

Then, there was a proposal to 
make the Nilambur-Shoranur line 
that we think is the only unecono-
mic railway in Kerala, economic by 
extending it to Calicut. My illus-
trious predecessor. Mr. Mohd. Ismail 
Saheb for the last ten years was 
voicing the grievance of the area of 
Malappuram Distriet about this rail-
way line in this House, but so far 
no heed has been paid to his propo-
sal. One fine morning they will say, 
Nilambur-Shoranur line is un-'ecO-
nomic and they will abolish It. The 
only way to -make it economic is to 
extend it to Calicut or from MelattoJ' 
to Feroke. 

'Regarding Tellicherry.Mysore line, 
my information is that a survey has 
already been ordered. BUt, later on 
It was given up. 1 do now know 
why. The Olaviakot division is to be 
divided. One more division with 
Trlvandrum as heaclctuarten hal W 
be established, in vrew of the pl'O-
posiI ~or Trl in ru ~ n r lMl ri 
tuilway. 

t muilt sa,. tflat the Ran"ay iii 
tr:rtn, to ldll the ..,. that Ii.YI the 
p1den ... lit inctftiin; tIi'61r MlIId 
rates and pasaenger farel every year. 
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Road trllDlPQrt and lorries are ara-
dually takiq the ,place of the Rail-
ways. Railway transport is also very 
slow and they must run faster goods 
service to take the raw materials to 
the industrial' areas. But this aspect 
of the matter is neglected. I think 
there is no scientific research on 
passenger traffic or on goods traflk:. 

With every budget you will find an 
Increase in fares and freights. It is 
just like filarial fever. There is a 
swelling with every fever. Just like 
that, with every budget this also in-
creases. 

The .fanata Express from Delhi to 
Mangalore has been stopped. I ap-
e ~ to the Railway Minister . that 

this Janata Express must be restllr-
ted: 

Regarding dieselisation of the rail-
way line, this is another thing which 
has been neglected for long. I do 
not know why we in the south are 
treated like this. We have got a 
feeling that all worn-out and old 
model engines are being shunted on 
to the south. We don't find many 
new engines there. 

In the Rajya Sabha last year, Mr. 
Hanumanthaiya, the then Railway 
Minister gave an assurance that he 
will go into the question of under-
reprelentation of the Harijans and 
Musliml in the: Railways. Muslims 
as a community are backward and I 
do not know why the Central 'Gov-
ernment hal not appointed a cam-
mission to go into the whole ques-
tion of their backwardness and the 
question of their adequate represen-
tation in the Services. This is very 
necessary. I request the Railway 
Minister to go into the question of 
the under-representation of MuBlims 
in the Railways with aU seriousness, 
The,. 'are educationally backward and 
they' mUlt be glftll eVPJry protectlon 
whleb I. allowed, by the Constitution 
also. I hoPe and trust that the Rail-
way Miniater wtll look into his~
ponant upeet' of ~ ~.  
34i7J L.s_n. 
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